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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 75 /2026

IN THE MATTER OF: -
DEEP CHANDRA PANDE .... PETITIONER
VERSUS
UTTARAKHAND POLLUTION
CENTRAL BOARD & ORS. .....RESPONDENT(S)
INDEX
S.NO. PARTICUALRS 4 PAGE NO.
1. |COUNTER AFFIDAVIT ON BEHALF OF |
RESPONDENT NO.4 (M / S UJALA CYGNUS| | —|o
CENTRAL HOSPITAL)
2. |ANNEXURER -1
COPY OF THE CONSOLIDATED CONSENT TO | || — Iy

OPERATE AND AUTHORIZATION

3. ANNEXURE R —2
COPY OF THE TECHNICAL REPORT OF 10 KLD IS —2S
EFFLUENT TREATMENT PLANT

4. ANNEXURE R —3
COPY OF THE TECHNICAL REPORT OF 100 KLD |24 "3?
(MBBR BASED) SEWAGE TREATMENT PLANT

3. ANNEXURE R -4
COPY OF THE LETTER DATED 14.01.2026 L{O
ADDRESS TO UKPCB
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ANNEXURE R — 5
COPY OF THE LATEST EFFLUENT TESTING UU
REPORTS

ANNEXURE R - 6
COPY OF THE SHOWCAUSE NOTICE Yo —Yy
RECEIVED FROM UKPCB

ANNEXURE R -7
COPY OF THE REPLY TO THE SHOWCAUSE |YS ~93
NOTICE RECEIVED FROM UKPCB

[
9. | VAKALATNAMA qy
10. | PROOF OF SERVICE ag

RESPONDENT NO4
THROUGH COUNSEL
MB ASSOCIATES

MANL1 BA]A]
N - 14 - B, F.F, JANGPURA EXTENSION,
NEW DELHI - 110014
PH: - 011 - 45704488, M: 9818000003
EMAIL: Mansi.bajaj@mblegalassociates.com

DATE: 15)oy]202¢
PLACE: NEW DELHI
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

"7 Original Application No. 75/2026

IN THE MATTER OF: <

Deep Chandra Pande ... Applicant
VERSUS

Uttarakhand Pollution Control Board and Ors. .... Respondents

..1
~F\ US CENTRAL HOSPITAL, HALDWANI) IN TERMS OF THE

- "}'—

. That, I, Sh. Abhishek Dubey, S/o Akhelesh Chandra Dubey, aged about 40
Years, Unit Head of Ujala Cygnus Central Hospital, Haldwant, am well

conversant with the facts of the case and am competent to sign this affidavit.

2. That this Hon’ble Tribunal took up the above referred matter on 30.01.2026

and was pleased to direct the tfollowing:

2. [ssue notice to the respondents for filing their response /reply
by way of affidavit before the Tribunal at least one week before the

next date of hearing through e filing. If any respondent directly
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files the reply without rooting it through his advocate, then the said

respondent will remain virtually present to assist the Tribunal.

3. That, in his Original application, the applicant has alleged Respondent No. 4
~ M/s Ujala Cygnus Central Hospital, Haldwani of dumping untreated/
partially treated hospital waste water/ effluent through the tankers into the
municipal sewer lines and not meeting the prescribed standards/ requisite
norms with respect to the effluent discharged through ETP and STP installed

in the premises of the Respondent No. 4.

4. That the answering Hospital is a multi-specialty 150 bedded hospital

“s # =-prgviding essential healthcare services to the public at large and has always
% 2.

\2 . gu‘i\" . :’.l' itfhe answering hospital is duly authorized and operating strictly in

> rdance with statutory permissions granted by the Uttarakhand
\E—#'fﬁollution Control Board vide Consolidated Consent to Operate and
Authorization, issued by the Board on 23.09.2023 and valid till 31.03.2028,
under Section 25 of the Water (Prevention and Control of Pollution) Act,
1974, Section 21 of the Air (Prevention and Control of Pollution) Act, 1981
and Authorization under Rule 10 of Bio-Medical Waste Management

Rules, 2016.

Copy of the Consolidated Consent to Operate and Authorization has been

attached at “Annexure R-1”
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6. That, therefore, the hospital is a fully authorized Health Care Facility,

operating under valid permissions issued by the Uttarakhand Pollution

Control Board.

. That, in compliance to the conditions imposed by Uttarakhand Pollution

Control Board, the hospital has already installed an Effluent Treatment
Plant (ETP) of capacity 10 KLD and a Sewage Treatment Plant (STP) of
capacity 100 KLD for treating the entire wastewater generated by the

. hospital.

% K ;}9 , "%, M)
| 2 %:-i )3:35{1‘ TP of capacity 10 KLD has been designed to treat wastewater
T ¢ from critical hospital sources including operation theatres,
\\% %;z,‘_‘m BY . '?.ra fles After treatment in ETP, the effluent from the ETP is further
“E B *,’,j. B # ({ in STP before disposing of the same. Independent detailed

“technical report prepared by S.M. Environmental Equipments, New Delhi

concludes that the ETP system is technically adequate, efficient for
continuous operation (approximately 20 hours per day), and capable of
meeting the regulatory requirements prescribed by the Central Pollution

Control Board and State Pollution Control Board.

A copy of the report is placed as “Annexure R-2".

. That, the 100 KLD Sewage Treatment Plant (STP) has been specifically

engineered to treat approximately 100 KLD of wastewater generated from
various hospital sources including kitchen and sanitation facilities through
a scientifically structured combination of primary, biological and tertiary
treatment processes. Independent detailed technical report prepared by

S.M. Environmental Equipments, New Delhi concludes that the system is
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energy-efficient, compact in design and capable of handling high shock
loads while ensuring substantial reduction of i(ey pollutants including
Biochemical Oxygen Demand (BOD), Chemical Oxygen Demand (COD)
and suspended solids to within prescribed regulatory limits, thereby
enabling safe reuse and discharge of treated water.

Copy of the report is placed as “Annexure R-3”

10. That the ETP and STP are being operated regularly. As mentioned in
above paragraphs, the capacity of the installed ETP and STP is as per the
prescribed conditions under consent to operate and authorization issued

.09.2023. However, the ETP and STP have been installed more than

4 *eq, c 1, sfructure maintenance for continued efficient functioning. For that

LI S J
,‘/ L ;?%4% s¢, remapping and upgradation of STP and ETP is under progress
(S © VL 0, %
{"U&% % shall be completed by 30th June 2026
\ &"' v 4.::.0_ /
\ ‘{ a‘ y. ;.5": fgfe ing the above in mind, even prior to the issuance of the present

"™ as mnotice, the hospital had already initiated through active compliance
measures and duly informed the board the Uttarakhand pollution Control
Board (“UKPCB”) as follows:

e Re-mapping and upgradation of ETP/ STP systems is under progress;
o Work would be completed within 4 to 5 months;
o Treated water would meet prescribed discharge standards and shall be

reused.

Copy of the letter dated 14.01.2026 address to UKPCB is annexed as

“Annexure R-4”.
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That, the installed ETP and STP are being operated regularly. It is to
submit that the bio-chemical system is very dynamic and sometimes vary
in results. Now, necessary corrections have been introduced, till the
revamp/ upgradation of ETP & STP, to ensure the proper functioning of
the treatment process. The overall process has been optimised to achieve
improved treatment results. Latest effluent test report dated
16.02.2026 from an NABL Accredited and authorised laboratory of
Government Of India shows the parameters in the treated effluent
to be within the prescribed limits.

Copy of the latest effluent testing reports are placed as “Annexure R-

.o_r'xdition with respect to effluent discharge in the Consolidated
n4e Lo Operate and Authorization, issued by the Board on
«»2”%2‘3 states as follows:

-2. Conditions under the Water (Prevention & Control of Pollution)
Act, 1974

(i)  Liquid Waste Treatment and disposal: The liquid waste

generated from the premises of the occupier shall be treated

through waste water treatment plant as required with

reference to quantity and quality of liquid waste. The liquid

waste generated and treated from the premises shall confirm

to the following limit as specified under BMW rules 2016, as

amended to date, before discharge into sewer or land

disposal,
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Parameters Permissible Limit

PH 6.5t0 9.0

Suspended solids 100 mg/l (Max.)

BOD 30 mg/L (Max.)

coD 250 mg/L (Max.)

Oil and Grease 10 mg/L (Max.)

Bio-assay test 90% survival of fish after 96
hours in 100% effluent

Latest effluent testing reports dated 16.02.2026 ( placed as
“Annexure R-5) shows the parameters to be within the
limits.

It is submitted that as the sewer line, outside the hospital, is
choked, the treated effluent is, therefore, being discharged in

the sewer line after a distance from the hospital.

12. That, the answering respondent No. 4 has received a Show Cause Notice
from UKPCB dated 05.02.2026 (received by the respondent on
07.03.2026) based on the inspection conducted by the Board and
sampling of the effluent done on 03.12.2025. The answering Respondent
No. 4 has replied to the Show Cause Notice on 06.04.2026. The relevant

excerpts of the reply are as follows:

2. That the hospital is duly authorized and operating strictly in

accordance with statutory permissions granted by the Uttarakhand
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Pollution Control Board. The Board has issued Authorization under
Rule 10 of Bio-Medical Waste Management Rules, 2016 and
Consent to Operate under section 25 of Water (Prevention and
Control of Pollution) Act 1974 & section 21 of Air (Prevention and
Control of Pollution) Act, 1981 dated 23.09.2023 which is valid till
31.03.2028.

Point 03:

The ETP and STP are being operated regularly, however

?.\\_‘ ]Ming and upgradation of the plant is under progress and

T OF

P, NG

Ah phER «

 “;§&

'\5

shall be completed on 30" June, 2026.

Independent technical feasibility report prepared by S.M.
Environmental Equipments, New Delhi, in respect of the 10 KLD
Effluent Treatment Plant (ETP) installed at the Hospital,
concludes that the ETP system is technically adequate and
efficient. The discharge from the ETP is further treated in the
STP of 100 KLD capacity installed in the Hospital. The copy of
the report is annexed herewith as ANNEXURE- B.

In addition, the technical feasibility report in respect of the 100
KLD Sewage Treatment Plant (STP) installed at the Hospital
premises, prepared by S.M. Environmental Equipments, New
Delhi, concludes that that the STP is technically adequate and
efficient to trat 100 KLD sewage water (approximately 20 hours
per day), and fully capable of meeting the regulatory

requirements prescribed by the Central Pollution Control Board




152

and State Pollution Control Board, The copy of the report is
annexed herewith as ANNEXURE-C.

Point 04.

Necessary corrections in chemical dosing have been
implemented to ensure the proper functioning of the treatment
process. The overall process has been optimized to achieve
improved treatment results. Copy of the latest effluent testing
report dated 16.02.2026 from an authorized laboratory is
Annexed as Annexure -D which shows the parameters in the

treated effluent to be within the prescribed limits.

Vpoint 05:

an v ¥

: ;; : i{l‘ he ETP and STP installed (with capacity 10 KLD and 100 KLD
o, *‘ grespectively) in the hospital are as per the prescribed conditions
under Consent to Operate & Authorization issued on 23.09.2023.
However, over the years it is observed that the actual discharge
of effluent is higher than the estimated quantity assumed while
installing ETP and STP. Therefore, upgradation of STP and ETP
is currently in progress. The process shall be completed by 30 th

June, 2026.

Keeping above in mind, even prior to the issuance of the present
show cause notice, the Hospital had already initiated proactive

compliance measures and duly informed the Board that:

Alhighek.
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0 Re-mapping and upgradation of ETP/STP systems was under

process
o Work would be completed within 4—-5 months

o Treated water would meet prescribed discharge standards and

shall be reused

Copy of the letter dated 14.01.2026 addressed to UKPCB is

Annexed as Annexure — E.

View of the above facts, it is respectfully requested that no
> action be taken against the hospital, as it has duly submitted
| its reply to the show cause notice within the stipulated
timeline and hospital is in the process of upgrading its STP
and ETP facilities as well. It is further submitted that the

hospital is complying with all the conditions, which are
mentioned in Biomedical Waste Management Rules, 2016
and the Environment Protection Act 1986 and rules made

their under.

Copy of the. Show Cause Notice Received from UKPCB and reply of the
Hospital are placed as “Annexure R-6" and ‘“Annexure R-7”

respectively.

[t is praycd that the above response of Respondent No. 4 may be taken on

records and pass an appropriate Order in the present OA.

nuu‘pbch.
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DEPONENT

VERIFICATION

Verified at Haldwani on this 1" day of April, 2026 that the cbnte_nts of this

athiohek.
DEPONENT

cw. at
M ! P e
. d.p.:ﬂ Memm.g‘ By T

LV
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ANrervee - R~ ) |

‘ Ty P HEALD UFFIC
" I_'F k”:‘f’""’w Uttarekhand Pellation Central Buand
‘ Libeseytis For “raura evi Parvavaran Bhuvwan™
EWiopment  _ slewe—m 468, I'T Park, Sahastradbara Roud, Dehra Dan
E-nizib ; mankpeb@yshoo cont Fhooe N -0 35 Za0 700

UKPCB/HO/BMW-76/2023- F4? ' Dute: 1728 2073
SPEREED POST

To,
Mis Ujala Cygnus Central Hospital,
Gas Godam Tiraha, Kaladhungi Read,
Haldwani, Distt. Nainital,

Sub: Consolidated Conszent to Operate and Authorization heve in alter referred e as thic 00 3
(Consolidated Consent & asuthorization), under Sectien-23 of the “Waler (Preveation &

. Control of Pollution) Act, 19747 Sectiou-21 of the “Air (Prevention & Control
- Pollution) Aecf, 1981 and Authorization under Rule-10 of Bio-Medical Waste Managemen
Rules, 2018 (as amended tme o tmel, notiffed under “Envirenment (Pratection) set, 19857

as applieable (to be refierred hereinafter as Water Act, Air Actand BMW Rules respetine:

CCA I bereby granted M Ujalan Cygnus Central Hospital locacd ol Gus Gadane birgloe,
Kaladhungi Read, Haldwani, Disti, Nainital subject o e provisiors of Water Ach v A
BMW Rules and the orders that my Yy be made further and \\.b}ﬁ,"‘l » Ly i i | Sen )
1. Conditions under Bio-Medical Waste Management Rules, 2006 (s bmenoed te i

¢y Authorieation No_...... ... and Date of isvue,
{if)  Mr. Goviud Singh, an occupier of Més Ujala Cygnus Central Hus;uial teas Gouda
Tirahu, Kaladhongi !{a.ul Haldwani, Distt. Nainital is hereby gramcr o )

Generafion, ngILL, tion, Colleerion, Siorage, Treatment gnd Disposs!
per table given below
{iiit Mr. Govind Singh, an cccupier of M/s Ujata Cygnus Central Hmpiml aveted ol Cias
. Gedam Tiraha, Kaladhung: Road, Haldwani, Distt. Nainital s beorebs sumoncd
Htm»._l[-_:—? @! '3’0*!..«.-\} wnl weastes ¢ e &1 a?r.‘,'-.i fron. i‘iLn'-.‘[‘l: 14l &y per '\.';J.E‘-.‘.'..".:'_"' given RTRTRRY
I. Nosof Beds 7130 Nou. of Beds -
= Q’Um.ﬂ[\' of Bio-Medical W“:u: Y ‘UH Keg/Day

generation  Yeilow, Ru Biue,
i Whiree SR ) )
T Disposal of Bomedion wawe
_____ Waste Disposal _Cigjl_g':;ur-. _ Mode ol Dispusal
A. Yellow category B N
B, R.I.‘.‘:'i catepary ) - h. Through CBWTE (e, Mis Glebui Fovicunnienty
, Bluz c:areHon B [ holutwn Gadarpur, LS. Nupar)
D Whltecaterory - ]
i |‘o\’\‘ _L_‘l_?.__ £ L’.: spasal . o l" KIDE? ETP & llh.l KLY i

{iv) This Authorization shal. be in loree Rr 2 pericd of 3L03.2028.

(v} - This Authedzation is n.l“' icet W the conditions s12ed below and w such other conditions s o
“be specified in the BMW Rules 2016, for the time being in force wnder the Enviconme
(Protecrign) Act. 1986

{vi) Hospital shell obaln Acthorzsion for Hazadous wasee voder Hazardous& other Y oastes

(Muamagement & 1ravsboundary movementy Rules, 2016 framed wocer oo bnvoon
(Protection) Act 1986 1nd showld dispose 17 as nor ruizg galieling
Clean frvrenment and Heathy Uife Styie %

To shievs ¥ wyn S

'-'?:.:':.' y




{vii} In case e[ any transportation of hazardous waste, the detuifs in
. other Wastes (Management & Transboundury movement) Rules, 2000 sbod Be b
the Board.

l‘zrms and Conditions of Authorization:

{. Theauthorization shall comply with the provisions of the Envisonmenr (Prowection’ Act, 1480 .
the rules made there under

2. The avthonzation or its renewul shal! be produced for in-:ur.-im ut th
authorized by the preseribed authority, under BMW Rules, 2016 (a2 amen et LI,

3, The person authorized shall not rent, lend, sell, transfer ar otherwise iransport fse ooy
wasies withoul obtaining prior permission of the preseribed aathori(y.

4. Any unauthorized change in personned, equipment or working conditions as mention!
app_hcaum by the person authorised shall constitute a breach of his authorisatios

5. Itis thg daty of the authorised perstn 1o 1ake prior permission of the preseribed authory w L
down the facility snd sach other wems and conditions may be stipulaed B :
suthority,

:
e

- 6, The oceupier shall strictly sdhere to the duties uf oocupier as defined ander the Bu-Neo,
. Wastie Manggement Rules, 2016 (a¢ amended time 10 bme)
7. The agplicant shal! submit auditéd balance sheet of the wnit at the end of cach T
that fee submited by the applicant could be assess
8. All bedded health care units, mamntair and undate o dov-to-g e Do
management repister and display the montaly record on 415 websie avcacing o e
- waste generated in terms of category and colour coding as speciticd i1 Schedule!

G. All bedded health care facilities (any number of beds), miake available b i
wieh-gite within a period of two years frems the date of nablication of the Bio-Me
Managament {Amendment) Rules, 201 8.

0. The occupier shall submit 2 registration copy aleng with copy ol agreement Jodenas
CBWTF ie. M/s Clobal Environmental Selution Gudarpur, ULS, Nagar

11 The Occupler Shall mainizin Bar Code System for bags or Conminers Centaizung. Bic-
wasie to be sent out of the rn,mz"x,s for further tremtment and disposal i secordanie af Tnurds
1ssued by the CPCB from time to time,

. 12.Pre-treal the iaboratory wasie, microbic
disintection or sterilization ci-site i the oy
and then sent 10 the UBMWTIE for tnal disposal

“ocs smnmles ot Warga bages

tiee W or B

13. Noa-bedded aceupiers shal l;.‘spua-: infectious lguid wasie only after treatinent By o807t
per schedyle-1T (8) of the Bio- Medics! Waste Management Boeles 7016, 25 Lame
-
LUy

14. Health Care Faciiity shouia oparate ETP/ST? continuwusly 1o ovmply aeath she witrar o

standand for liquid waste rem the i e of putlicaton of the Bia Modicgl W
Rules 2016, 235 (Ameadment) Rules 2019

13 The occupier of heallh care fasility sha] stricily adhere 1o the provisions o a=i
Waste Mansgemernit Rules, 2016 {us amended time to time)} & gaidelines issued by ihe L
Pollution Conre! Boerd, time to time.

2. Conditions under the Water (Prevention & Control of Pollution) Ay, 1974

(i) Liguid Waste Treatment and disposal: The liquid wasie generaled tnus e
occupier shall be treated through waste waler fresiment Jlant s eqn ol Wwith o'z
guantity and guality of liguid waste. The Liquid waste generated and treated from the o
shall confitm 1o the following llmit a3 specified under the BN Rules. 2076 4.
before dischiarge intc »:w.::? or lama disposa,

Aﬁaramc:é}s Pcrm!suhh. Lmul S
I—ﬁ_“"“”_ o T e Ot PSR
i e == ! Latey = = e e .

SL =yefen q T !\‘
rh_bt&-.ld +d Sol:ds Ilerr L(Mex) i
(BoD_ 0meLMany

Clean Eavirenmant and Heal thy Lie St

o

1%
\;—

Form-1{ ot e lhu YRS ITITERY
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d COD 1 250ml (Max,) -
P Oil & Grease | 10/l (Max.}
Bio-assay test ) f?a".. survival oi fish after 96 hours in 1040% effiuen

e “{it) The peeupier shall cosure appropnate operation & maintepance of Sewnps {rewimen: Plan
Noatmuausi) s0 85 o meet the described discharge parameters widhin firdl ol tae e
4 Anslysis seports are submitted to the Board's offiees on a half yearly basis

3. Conditions under the Air (Prevention & Control of Pollution) Act. JUS1- -
x fuel und Inxiall an appropiiate nodee & oo oo

- is raquised with reference 1o geaersiion of cuvssions and mainiam the senic cuntaw, el
to achieve the level of noisc fair poilutants  the fellowing standards: -

S. | Stack attached with | Stack | Type | Fuel | Emissien | Eisission
N;lq_ s | height of Quantity | Contral standards nol
‘fijleteﬁ_ J_"u‘cl_‘_ ; Eguipment  to exceed
| [, IDG. Set (320KVAI | | 3.3 Dievet | - Neous i
. \ . - 4 l
| - F
i _ I -
I

.12 DG Set{IB0KVA)x 1 I Diese| |
4 case &f steppage of fm"‘hm.- s af I“‘ ilurion control BGuiphiert J Vg
L ~ i 1
SI'ﬂ'pp#ﬁ mmed.sr{gfj _md' thiy Barzed has to be lniimaded hy Jophone e with w repoet
this regord to be dispaicked inmediately

(i) -Noise from the D.G. Set ard other seurceis) shouid be cantroled by prosidon

ghclosure a3 is reguired tor meeting the ambizia noise stands o ah
;]TE.-»‘.H&CL for respoctae arcasivones (Indusnisl, sl Resader S

as follows: -
l‘ Standards lndmttml ‘t??(,umm@rual *",.r&ii l{esmm—!-\:: Ares %l_l;i—. ce Lone
for Noise .r Day | Night | Day Night | Day ,\ugh: Day | Nipht
- | levelin | time | time | thme | time | time time . time  niroe
dbiA)Leg | 7S 70 65 | 55 . 55 | 45 50 S

Dﬁ) fime: from 6.00 aam. to 10.00 p m.. Night time: from 2004 1.1 to 6.00 2 n

4, Other'Specilic and General Conditions:

I The Oceupier(s} shall comply with the provizions of the Binmedical Waste Mun:
2016 as-amended, Water (Prevention snd Conual of Pallution! Act .'-'ﬁ-i 85 b
{Prevention und Contro! of I r:'uli'nr'- Act, 1987 az aiuended and Envicanmens
1986 and RulesNMatificanon nades there sader,

2. 'The Gocupier shall sujctdy follow duties of Occupier as specified tadsrthe Biaaredical W
Management Rules, 2016 as amended time to time.

3. The Solid wastes gencrated ‘rom the hospital shall be disposed 28 per e cravisions @
Waste Managemens Rules, 2014, ) '

4. The hospital shail take adecuate measures 10 contref of (aise Fom ite e ooz .
compiy wilh the standards us imiay be apo.

The hospita! shal swictly adyere to the satety nonns aid shall cutuiaed accessa v puen

froim concerned authority,

6. The bins/bags "-Mld be labeled with bio-hazardous symbol, The bags used for BAMW s,
_be nonschloringied
7.. Polythesne Bags carrying waste bave to be sealed! ted at the sop whops. =
Transported withio/euts:de hospitals.
B. Polythene bags piaced in bins should be chaiszed with cach shif when e =00 32

CieanEnvirenment and Healthy Lifz Siyle
AN TV W Whea A

1eabye

e
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Coler cading of waste bines aceording to schedale L & 1Y of the rules 'he colu codin,
cetails of wasts should be marked on colleetion bins.
10, No unirgated bic-madical waste shall be kept stored beyond a perod of 481
necessary 1o siore bevand 48 hours the autborized person must lake _::.:..;.'.-.
preseribed authority & 0 ensure that it :‘locs not adversely aflzct numean nealth & annix
A Hnﬁpiml shall spbmit annusl repor 0 the presenbued  authority :‘ Fatngils: el
"7 information's sbout the categonas and 1ua.-11~+zca of BMW hand od
12, Bio-medical waste shail 2ot be mixed with other waste,
13. The occupier shall ensuwre that the deep burial pits be comstructed us per preserizes
specification given in the Rules.
14, Validation test (sporc testing and routine test for autoclave shall he performed reoole-
Details regarding this as adopted shall 2e sent within & month.
15, The mercury spillagelosses should oe given proper attention. =0 thal ol shoud nol be ¢
_ the bio-medical waste or other solid wastes generated from your hospital
16. The OQccupier shall ensure strict compliance of above conditions {n"l day-i0-dav baxiz
17. The Beecvpter shall comply with other general conditions specified in the guidelines issusd
the MOEY or CT‘C'%’SPCB from time 1o time. Noaocomplapce of any proviaiam of vl
Water Act; Air A& BMW Rulesand F :I‘: Az w" ‘“{L_-;‘_: made were Loer 38 anende.
touime will srtract ’-.:?,:'_a. astion under provisions of the afuresad Acis and Bolss
18 The Board reserves ific right 10 reveke/modify any cond: sy of this iLia','-. T
case the hospiral is Iou*xd vioi ating any of the provisions of the Biomedical YWaste Marasemc
Rules, 2016 as amended; Water (Prevention and Contro: of Polluticn) Act. 1974 as wosrd,
Alr (Prevention and Conirol of Pollution) Azt 198! as amended and lr..::*.;;:,-:;n'.-:u: P st
Acr, 19806 and Rules/Notfication made there under.

S K. Phattnaik
Membey Sepretins

Letter No. :HKPOBALOBMW-76/2023 Dated as Abpve
Copy to:-
1. Chief Medical Qfficer, Naluual for information and compliance, please.
2. Regional Officer, Uuarakhand Pollution Corwol Bowrd, Haldwani T icforal
complianes.

3. Guard Filz. )
ey
Mombior Secretars

Ctpan Environment and He a!-'n Life Sty M:
W TR © e o 5
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HEAD OFFICE

Uttarakhand Pollution Control Board

"Gaura Devi Paryavaran Bhawan"

46B, IT Park, Sahastradhara Road, Dehra Dun

E-mail: msukpcb@yahoo.com, Phone No.- 0135-2607092

UKPCB/HO/BMW-76/2023/840 Date: 23-9-2023
SPEED POST

To,

M/s Ujala Cygnus Central Hospital,
Gas Godam Tiraha, Kaladhungi Road,
Haldwani, Distt. Nainital.

Sub: Consolidated Consent to Operate and Authorization here in after referred to as
the CCA (Consolidated Consent & authorization), under Section-25 of the "Water
(Prevention & Control of Pollution) Act, 1974"; Section-21 of the ""Air (Prevention &
Control of Pollution) Act, 1981 and Authorization under Rule-10 of Bio-Medical Waste
Management Rules, 2016 (as amended time to time), notified under ""Environment
(Protection) Act, 1986'" as applicable (to be referred hereinafter as Water Act, Air Act
and BMW Rules respectively)

CCA is hereby granted M/s Ujala Cygnus Central Hospital located at Gas Godam Tiraha,
Kaladhungi Road, Haldwani, Distt. Nainital subject to the provisions of Water Act, Air
Act & BMW Rules and the orders that may be made further and subject to following terms
and conditions: -

1. Conditions under Bio-Medical Waste Management Rules, 2016 (as amended time to
time):

(i) Authorization No. .......cc.cceeenene. and Date of issue ..........cveeveene

(if) Mr. Govind Singh, an occupier of M/s Ujala Cygnus Central Hospital located at Gas
Godam Tiraha, Kaladhungi Road, Haldwani, Distt. Nainital is hereby granted an
authorization for Generation, Segregation, Collection, Storage, Treatment and Disposal of
Bio-medical waste as per table given below:

(iii) Mr. Govind Singh, an occupier of M/s Ujala Cygnus Central Hospital located at Gas
Godam Tiraha, Kaladhungi Road, Haldwani, Distt. Nainital is hereby authorized for handling
of Bio-medical wastes generated from Hospital as per capacity given below:

I. No. of Beds 150 No. of Beds

I1. | Quantity of Bio-Medical 50.0 Kg/Day
Waste generation (Yellow,
Red, Blue, White category in
Kg/Day)

IIL. | Disposal of Bio-medical
Waste

?\\{’

00
/
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Waste Disposal Category Mode of Disposal

A. Yellow category Through CBWTF (i.e. M/s

B. Red category Global Environmental Solution Gadarpur, U.S.
C. Blue category Nagar)

D. White category

IV. | Waste Water disposal 10 KLD ETP & 100 KLD STP

(iv) This Authorization shall be in force for a period of 31.03.2028.

(v) This Authorization is subject to the conditions stated below and to such other conditions
as may be specified in the BMW Rules 2016, for the time being in force under the
Environment (Protection) Act, 1986.

(vi) Hospital shall obtain Authorization for Hazardous waste under Hazardous & other
Wastes (Management & Transboundary movement) Rules, 2016 framed under the
Environment (Protection) Act 1986 and should dispose it as per rules/guidelines.

(vii) In case of any transportation of hazardous waste, the details in Form-10 of the
Hazardous and other Wastes (Management & Transboundary movement) Rules, 2016 shall
be submitted to the Board.

Terms and Conditions of Authorization:

1. The authorization shall comply with the provisions of the Environment (Protection)
Act, 1986 and the rules made there under.

2. The authorization or its renewal shall be produced for inspection at the request of an
officer authorized by the prescribed authority, under BMW Rules, 2016 (as amended
time to time).

3. The person authorized shall not rent, lend, sell, transfer or otherwise transport the
biomedical wastes without obtaining prior permission of the prescribed authority.

4. Any unauthorized change in personnel, equipment or working conditions as
mentioned in the application by the person authorized shall constitute a breach of his
authorization.

5. It is the duty of the authorized person to take prior permission of the prescribed
authority to close down the facility and such other terms and conditions may be
stipulated by the prescribed authority.

6. The occupier shall strictly adhere to the duties of occupier as defined under the Bio-
Medical Waste Management Rules, 2016 (as amended time to time).

7. The applicant shall submit audited balance sheet of the unit at the end of each
financial year so that fee submitted by the applicant could be assessed.

8. All bedded health care units, maintain and update on day-to-day basis the bio-medical
waste management register and display the monthly record on its website according to
the bio-medical waste generated in terms of category and colour coding as specified
in Schedule-1.

9. All bedded health care facilities (any number of beds), make available the annual
report on its web-site within a period of two years from the date of publication of the
Bio-Medical Waste Management (Amendment) Rules, 2018.

¢
f(gze/
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10. The occupier shall submit a registration copy along with copy of agreement
undertaken with CBWTF i.e. M/s Global Environmental Solution Gadarpur, U.S.
Nagar.

11. The Occupier shall maintain Bar Code System for bags or Containers Containing Bio-
medical waste to be sent out of the premises for further treatment and disposal in
accordance of Guidelines issued by the CPCB from time to time.

12. Pre-treat the laboratory waste, microbiological waste, blood samples and blood bags
through disinfection or sterilization on-site in the manner as prescribed by the WHO
or NACO guidelines and then sent to the CBMWTDF for final disposal.

13. Non-bedded occupiers shall dispose infectious liquid waste only after treatment by
disinfection as per schedule-II (6) of the Bio-Medical Waste Management Rules 2016,
as (Amendment) Rules 2019.

14. Health Care Facility should operate ETP/STP continuously to comply with the output
discharge standard for liquid waste from the date of publication of the Bio-Medical
Waste Management Rules 2016, as (Amendment) Rules 2019.

15. The occupier of health care facility shall strictly adhere to the provisions of the Bio-
medical Waste Management Rules, 2016 (as amended time to time) & guidelines
issued by the Central Pollution Control Board, time to time.

2. Conditions under the Water (Prevention & Control of Pollution) Act, 1974:

(i) Liquid Waste Treatment and disposal: The liquid waste generated from the premises of
occupier shall be treated through waste water treatment plant as required with reference to
quantity and quality of liquid waste. The Liquid waste generated and treated from the
premises shall confirm to the following limit as specified under the BMW Rules, 2016 as
amended before discharge into sewer or land disposal:

Parameters Permissible Limit

pH 6.51t09.0

Suspended Solids 100 mg/L (Max.)

BOD 30 mg/L (Max.)

COD 250mg/L (Max.)

Oil & Grease 10 mg/L (Max.)

Bio-assay test 90% survival of fish after 96 hours in 100% effluent

(i) The occupier shall ensure appropriate operation & maintenance of Sewage Treatment
Plant, continuously so as to meet the described discharge parameters within limit all the time.
Analysis reports are submitted to the Board's offices on a half yearly basis.

3. Conditions under the Air (Prevention & Control of Pollution) Act, 1981:-

(i) The applicant shall use following fuel and install an appropriate noise & air control system
as is required with reference to generation of emissions and maintain the same continuously
so as to achieve the level of noise/air pollutants to the following standards:-

S. | Stack Stack Type of | Fuel Emission Emission
No | attached height Fuel Quantity | Control standards not

AP~
/./
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with (Meter) Equipment to exceed
1. |D.G. Set 3.5 Diesel |- Acoustic -

(320 KVA) enclosure

x1
2. | D.G. Set 3 Diesel |- Acoustic -

(180 KVA) enclosure

x1

In case of stoppage of functioning of air pollution control equipment, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in
this regard to be dispatched immediately.

(ii) Noise from the D.G. Set and other source(s) must be controlled using acoustic enclosures
to comply with prescribed ambient noise standards for industrial, commercial, residential, or
silence zones during day and night, as outlined below:

The text from the section shown in your image is as follows:

(ii) Noise from the D.G. Set and other source(s) should be controlled by providing an
acoustic enclosure as is required for meeting the ambient noise standards for night and day
time as prescribed for respective areas/zones (Industrial, Commercial, Residential, Silence)
which are as follows: -

Standards for Industrial Commercial Residential Silence

Noise level in Area (Day / Area (Day / Area (Day / Zone (Day /

db(A) Leq Night) Night) Night) Night)
75770 65/55 55/45 50/40

Day time: from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

4, Other Specific and General Conditions:

1. The Occupier(s) shall comply with the provisions of the Biomedical Waste
Management Rules, 2016 as amended; Water (Prevention and Control of Pollution)
Act, 1974 as amended; Air (Prevention and Control of Pollution) Act, 1981 as
amended and Environment (Protection) Act, 1986 and Rules/Notification made there
under.

2. The Occupier shall strictly follow duties of Occupier as specified under the Bio-
medical Waste Management Rules, 2016 as amended time to time.

3. The Solid wastes generated from the hospital shall be disposed as per the provisions
of Solid Waste Management Rules, 2016.

4. The hospital shall take adequate measures to control of noise from its own source so
as to comply with the standards as may be applicable.

5. The hospital shall strictly adhere to the safety norms and shall obtained necessary
permission from concerned authority.

6. The bins/bags should be labeled with bio-hazardous symbol. The bags used for BMW
should be non-chlorinated.

Q-
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Polythene bags carrying waste have to be sealed/tied at the top whenever waste is
being transported within/outside hospitals.

Polythene bags placed in bins should be changed with each shift when they are 3/4th
full.

Color coding of waste bins according to schedule III & IV of the rules the color
codings & details of waste should be marked on collection bins.

No untreated bio-medical waste shall be kept stored beyond a period of 48 hours. If it
becomes necessary to store beyond 48 hours the authorized person must take
permission of the prescribed authority & to ensure that it does not adversely affect
human health & environment.

Hospital shall submit annual report to the prescribed authority in Form-II, including
information's about the categories and quantities of BMW handled.

Bio-medical waste shall not be mixed with other waste.

The occupier shall ensure that the deep burial pits be constructed as per prescribed
specification given in the Rules.

Validation test (spore testing and routine test for autoclave) shall be performed
regularly. Details regarding this as adopted shall be sent within a month.

The mercury spillage/losses should be given proper attention, so that it should not be
part of the bio-medical waste or other solid wastes generated from your hospital.
The Occupier shall ensure strict compliance of above conditions on day-to-day basis.
The Occupier shall comply with other general conditions specified in the guidelines
issued by the MOEF or CPCB/SPCB from time to time. Noncompliance of any
provisions of related Water Act; Air Act; BMW Rules and E (P) Act and Rules made
there under as amended time to time will attract legal action under provisions of the
aforesaid Acts and Rules.

The Board reserves the right to revoke/modify any condition(s) of this CCA at any
time, in case the hospital is found violating any of the provisions of the Biomedical
Waste Management Rules, 2016 as amended; Water (Prevention and Control of
Pollution) Act, 1974 as amended; Air (Prevention and Control of Pollution) Act, 1981
as amended and Environment (Protection) Act, 1986 and Rules/Notification made
there under.

(Signature)
S.K. Pattnaik
Member Secretary

Letter No.: UKPCB/HO/BMW-76/2023 Dated as

Above

Copy to:-

l.
2.

3.

Chief Medical Officer, Nainital for information and compliance, please.

Regional Officer, Uttarakhand Pollution Control Board, Haldwani for information &
compliance.

Guard File.

(Signature)
Member Secretary
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Effluent Treatment Plant
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1. INTRODUCTION

UJALA CYGNUS CENTRAL HOSPITAL Kaladhungi Road. near Gas Godam, Tiraha,
Kusumkhera, Haldwani, Uttarakhand 263139 is going to installed a Effluent Treatment
Plant of capacity 10 KLD at their hospital for the treatment of effluent generates from
various section of the hospital. Based on the observation and assessment a technical
assessment report is prepared.

This report describes various aspects related to technical adequacy of the Effluent cum
Effluent Treatment Plant of capacity 10 KLD. The technical assessment includes the
quantification of wastewater, preparation of ETP layout and dimensioning of different
components of S.T.P.

2. SOURCES OF WASTEWATER

UJALA CYGNUS CENTRAL HOSPITAL Kaladhungi Road, near Gas Godam, Tiraha.
Kusumkhera, Haldwani, Uttarakhand 263139 has installed a Effluent Treatment Plant of
capacity 10 KLD at to treat the sewage/wastewater generated from different sections of
the Hospital before finally discharging it into the sewage or reuse.

The various sources from where wastewater is being generated is identified as: Operation
Theater, Path. Lab, Kitchen, Toilets and bathrooms.

Total sewage generation from the premises is around 10 KLD. Therefore, the present
S.T.P has been designed for the treatment of total 10 KLD capacity. The treated water is
used in horticulture. flushing, cooling towers etc. and partially discharged into sewer line

The main parameters identified in the wastewater as pollutant load are BOD and
suspended solids.

3. DESIGN BASIS OF EFFULENT TREATMENT PLANT

The characteristics of sewage considered for designing is given below in table:

k S.NO( Parameter ] Unit lan effluent Treated Waa ‘i
Il Design Flow | M3/day | 10 | °o {
2 Average Flow M3/hr | 05 | 045 ]

Characteristics of Sewage

[S.NOFParameter | 'Unit | Raw effluent | Treated Effluent { UF Water |
J after Filtration Treatment

| | PH 6-8 [ ss9 7-8 |

2| COD ‘mg/| 400-800 | Lessthan 100 | Lessthan20 |

| 3. TSS | my/l 150-350 | Lessthan50 | Lessthan [0 |

OIL&GEASE| my/l 20-30 | Lessthan 10 | Lessthan | |

s/BODS | my/l 250-350 Lessthan30 | Lessthans |
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4. SELECTION OF TREATMENT TECHNOLOGY:

The Hospital has a Effluent Treatment Plant for the total effluent streams mentioned
above. A detailed analysis of the control system has been made in order to determine the
effectiveness of the control system. The treatment unit virtually works on a 24-hour basis
although the Effluent discharges follow cycles with high peaks and low troughs
depending on the time of the day due to the fact of being mostly originating from
domestic activities.

The Effluent cum Effluent Treatment Plant has been designed and installed based on
combined treatment Physio Chemical process involving primary settling. Reaction
Coagulation Flocculation Settling, polishing & filtration, ‘Chemically Treated effluent
goes to STP for further Biological Treatment

|3
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Schematic diagram for Physico Chemical Treatment Plant & Filtration
unit

Influent
(Effluent from OT Waste, path lab.
Cath lab ,Lab our Room, Dialysis etc)
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Influent Treatment Plant P & | Diagram (Capacity:10KLD)

Collection —>
Tank —>

Dosing Dosing Dosing |
System System System |

(]
|| Filter Press
’

To STP D
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5. TREATMENT PLANT PROCESS UNITS

The Effluent treatment plant has been designed based on continuous flow operation for
the treatment of the Yellow Effluent from (OT Waste. path lab.Cath lab .L.ab our Room.
Dialysis etc). generated during different process of Hospital. The Effluent Treatment
Plant consists of the following units:

I. Process Units

Screen Chamber

Oil & Grease Trap

Collection cum Equalization Tank
Reactor
Coagulation/Precipitation
Flocculation

Hopper Bottom Clarifier
Polishing

II. Mechanical Ancillary Units:
Raw Sewage Transfer Pump
Plant Room Drainage Pump

Air Blower

Sludge Recirculation Pumps
Filter Feed Pumps

Pressure Sand Filter

Activated Carbon Filter

Sludge Filter Unit

III. Electrical & Electronics Ancillary Units:
Electrical Control Panel

PH Meter,

Flow Meter

4. Effluent Treatment Plant Working Principle
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Bar Screen: Raw Effluent from the source is received into the bar screen
chamber by gravity. Screen provided will remove all floating and big size
matter such as plastics, polythene bags, glasses, stones etc; which may
otherwise choke the pipeline and pumps.

O& G Trap : An Oil and Grease Trap also known as Grease Trap, Grease
Interceptor is a device used to trap oil, grease, food solids etc from the
wastewater before they enter into a sewer system. The Oil and Grease
Trap prevents the clogging of sewer by preventing the Oil, grease fats and
solids from entering the sewer.

Collection-cum-Equalization Tank: Usually, generation is more during
morning hours and evening hours. Visually no sewage is generated
during night hours. Any biological system needs-constant feed for bacteria
to work efficiently. Hence, it is important to put an equalization tank to
collect the excess tflow during peak hours and teed sewage in lean hours.
Provision of air grid is made for thoroughly mixing of sewage to make it
of homogenous quality and to keep the suspended matter in suspension
and to avoid septic condition.

Transfer of Effluent : The sewage transter pump ot suitable discharge
rate 1 is provided. The operation of the pump is controlled through level
controller. The influent is transferred to neutralization tank.

Neutralization:- neutralization or neutralization is a chemical reaction in
which acid and a base react with an equivalent quantity of each other. In a
reaction in water. neutralization results in there being no excess of hydrogen or
hydroxide ions present in the solution. The pH of the neutralized solution depends
on the acid strength of the reactants.

Coagulation: -

Coagulation water treatment is the first step in chemical wastewater treatment.
Instead of passing over particles that would otherwise slip through the filter and fall
too slowly to be trapped as sediment, coagulation clumps them together so they are
more easily removed.

In coagulation treatment. a harmless chemical such as alum causes all of the
particles to give oftf a positive charge and thus clump together. making them easier
to filter. Coagulation is especially useful in removing the chemical phosphorus from
water. Yet coagulation water treatment is far from
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o Flocculation
Flocculation goes hand in hand with coagulation in wastewater treatment.
Once the waste particles have clumped together using coagulation,
flocculating agents in wastewater treatment are used to remove the clumps.
Flocculants are  lightweight, medium weight and heavy polymers that cause
The destabilized clumps of particles to agglomerate and drop out of the
solution, removing them from the filtered water. The weight used depends
on the type of particle.

Flocculants are like a high-tech rope that ties all of the coagulated clumps
together. Flocculants come in various charges, charge densities, molecular
weights and forms, and they have also been around for centuries. Natural
polymers, such as crushed nuts, have been used as tlocculants since
prehistoric times by some central African tribes.

o Tube settlers: -

which are also known as plate settlers or lamella clarifiers are used in drinking-
and wastewater treatment plants to settle out suspended solids. Depending on the
application the TSS (total suspended solids) loading can vary between 50 to
500mg/l or more. When the solid settling force is higher as all drag forces. solids
will settle down on the channel surface of the tube settler. accumulate with other

solids and slide down as sludge.

e Sludge Removal : The sludge from the bottom of the clarifier is
transferred to techno bag in which fabric cloth filters are attached. The
filtrate from here is again sent back to the collection tank for its further
treatment. The semi dried sludge is then kept for solar drying. After solar
drying sludge is collected and stored separately for its further

disposal/use as per applicable guidelines.

adjust the PH value

filter and ACF is used as per requirement

—TC

Polishing Tank: In polishing tank, Required Chemical will be use to

MGF &ACF: The treated water of Polishing Tank. Passes through Sand

22
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6. SPECIFICATIONS OF EQUIPMENTS

A-Electro-Mechanical Equipment

P

i.no Equipment MOC Specification I Make Quantity \’
I Bar Screen $S-304 ~ Perforated O SMFE | INo JI
|
2 | Raw Sewage Cl | M¥/hr@2 . Kg operate Willo / ’72(Iw+ls)
Transfer Pump on 2900 RPM Self Kirlosker
Priming Non-Clog | /Equivalent
] [ |
3 Coagulation (
4 Flocculation
5 Tube deck Media PVC Hexagonal shape height | SDM/SMEE/Eq lot
750 mm uiv
f 6 Air Piping Gl /UPVC | B Class epoxy coated/ | Zindal/ Astral ot |
| schedule 25
7 ' Sludge Cl | MY/hr@].5kg Willo / I(1w)
Recirculation operated on 2900 rpm Kirlosker
Pump Self Priming Non-Clog
8 Plant Piping & UPVC/Gl | Dia-25 mm. Schedule | Astral ot |
Valve Zindal 40/ B Class with epoxy |
coating |
9 Chemical Dosing PVC tank T OneNo | to 6 & Two | SMEE Pump 3 |
System no | to 10 LPH Asia
| LMI/Pentair /E
‘ Dose / Minimex |
10 | Electrical Panel Details attached J‘ Ess Tee Power 1
(MCC) ,
i —+
[ I Cable Copperw 3 core 1.5 to 2mm Poly cab lot
PVC thick Armored | |
. copper wire '
| 1 ]
12 UV System IM?/hr | Alfa |
4 e A
%

~C
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B. MS FRP/ Civil Structure.

A

(S. No. | Tank Quantity J Capacim Size in Meter J' MOC JScope
\ ! Bar Screen, Oil and |1 | I ; Existing 1
Grease Chamber | [
F Collection l T | Existing
Equalization tank. !
Existing Septic tank |
3 Coagulation | M SMEE |
4 Flocculation | M3 | SMEE ]
E Tube Setling 2 M | SMEE
6 Polishing Tanks | 2 M | SMEE
7 Sludge Drying Bed [ T Bricks Fxisti
] . 4y . |masonry |
8 Piping from ETP Tank | 1 i | PVC
to STP J | |
P \ Platforms ] 1 6X5 M? | CC Fxisting
Foundation, a ] |

7. OTHER ELECTRICAL COMPONENTS

These are used of standard company make of adequate capacity as per the
requirement. As the ET.P is designed for its 20 hrs. continuous operation,
each electrical component is used with additional stand by unit to operate

on alternate basis.

8. SLUDGE HANDLING
Sludge collected from the Filter Press should be sun dried and collected in
the bags sealed and disposed of as per applicable Bio medical waste rule

guidelines.

9. SUMMARY OF TREATMENT PROCESS UNITS AND THEIR
TECHNICAL ADEQUACY
The treatment process units are described above are summarized and

presented in table above. The table shows the status of the equipment and

process units in terms of their adequacy for the treatment of the sewage.

—“C
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The table also indicates that the process units are technically adequate for
the operation of the Effluent- Treatment Plant giving a consistent

operational result.

CONCLUSION

[t is obvious from the detail described above, the ETP seems adequate as
well as efficient to treat 10 KLD sewage water (for 20 hours operation/
day) To meet the regulatory requirements of Central & State Pollution
Control Board. The different sub-units of the E.T.P. are of adequate
capacity to treat the 10 KL sewage effluent generated per day. The unit is
advised to manage the sludge as per applicable rules. In addition, the unit
is advised to maintain daily logbook for quantitying the actual daily

discharge.

“<C

25
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Technical Report of 100 KLD
(MBBR Based) Sewage Treatment Plant

Submitted To:

M/s, Ujala Cygnus Central Hospital
Kaladhungi Road, near Gas Godam,

Tiraha, Kusumkhera,
Haldwani, Uttarakhand 263139

Prepared By

S M ENVIRONMENTAL EQUIPMENTS
C-430, Sector-19, Rohini,
New Delhi — 110 085.
Tel: +91-9811061590, 011-41101442
Email: smenvo@gmail.com
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1. INTRODUCTION

UJALA CYGNUS CENTRAL HOSPITAL Kaladhungi Road, near Gas Godam, Tiraha,
Kusumkhera, Haldwani, Uttarakhand 263139 is going to installed a Sewage treatment
Plant of capacity 100 KL.D at their hospital for the treatment of effluent generates from
various section of the hospital. Based on the observation and assessment a technical
assessment report is prepared.

This report describes various aspects related to technical adequacy of the Effluent cum
Sewage treatment Plant of capacity 100 KLD. The technical assessment includes the
quantification of wastewater, preparation of STP layout and dimensioning ot difterent
components of S.T.P.

2. SOURCES OF WASTEWATER

UJALA CYGNUS CENTRAL HOSPITAL Kaladhungi Road. near Gas Godam. Tiraha.
Kusumkhera, Haldwani, Uttarakhand 263139 has installed a Sewage treatment Plant of
capacity 100 KLD at to treat the sewage/wastewater generated from different sections of
the Hospital before finally discharging it into the sewage or reuse.

The various sources from where wastewater is being generated is identified as: Operation
Theater, Path. Lab, Kitchen, Toilets and bathrooms.

Total sewage generation from the premises is around 100 KLD. Therefore. the present
S.T.P has been designed for the treatment of total 100 KLD capacity. The treated water is
used in horticulture, flushing, cooling towers etc. and partially discharged into sewer line

The main parameters identified in the wastewater as pollutant load are BOD and
suspended solids.

3. DESIGN BASIS OF SEWAGE TREATMENT PLANT

The characteristics of sewage considered for designing is given below in table:

| S.NOT Parameter Unit TRaw effluent Treated Water ’
H Design Flow M3/day 100 90
|2 Average Flow M3/hr 5 4.5

Characteristics of Sewage
S.NO| Parameter Unit Raw effluent

TTreated Effluent UF Water

| after Filtration Treatment
R 6-8 5.5-9 78
. 2]coD mg/I 100-600 Less than 100 Less than 20
| 3.TSS mg/| 150-250 Less than 50 Less than 10
| 4| OIL&GEASE| my/! 20-30 Lessthan 10 | Less than |
| s[BODS [ mg/l| 150250 | Lessthan30 | Lessthan s

¥
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4, SELECTION OF TREATMENT TECHNOLOGY:

The Hospital has a Sewage Treatment Plant for the total effluent/sewage streams
mentioned above. A detailed analysis of the control system has been made in order to
determine the effectiveness of the control system. The treatment unit virtually works on a
24-hour basis although the sewage discharges follow cycles with high peaks and low
troughs depending on the time of the day due to the fact of being mostly originating from
domestic activities.

The Effluent cum Sewage Treatment Plant has been designed and installed based on
combined treatment process involving primary, secondary and tertiary treatment. The
secondary and tertiary treatment section has been designed based on biological treatment
of organic matters operated on a continuous mode.

Sewage treatment plant at above mentioned address is based on MBBR (Moving Bed)
Bioreactor Technology. which offers promise of several advantages as follows:

I. Can be designed to any size to deal with larger flow and loads.

2. Fine bubble diffused aeration used generally reduces the energy requirements as
compared to surface aerators.

3. Modular design allows easy installation.

4. The tank does not need to be drained for access to the diffusers or media.

5. MBBR system takes higher shock loads without reducing the plant pertormance
because of large quantity of Biomass available in the reactor.

6. MBBR supports low sludge generation, low Odor and low visual impact.

7. Solids Retention Time (SRT) of can vary based on influent flow without negative
process impact.

8. Less susceptible to upsets due to flow variations.

9. Reliable and consistent nitrification both in summer and winter operations.

10. Low power consumption (nearly 40 — 50% less than conventional system).

I'l. Very low skilled operations, control and maintenance requirement.

12. Trouble free operations even under difficult conditions.

I3. Low sludge production and hence reduced odor and foul.

14. Lower concentration of residual suspended solids in treated water.

I5. Improved corrugated PVC fills media is designed to have significantly reduced
BOD load.
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Treatment Scheme of Sewage Treatment Plant
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ess Flow Scheme (Capacity:100KLD)
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5. TREATMENT PLANT PROCESS UNITS

The Sewage treatment plant has been designed based on continuous flow
operation for the treatment of the sewage water. The sewage treatment plant
consists of the following units:

I. Process Units

Screen Chamber

Oil & Grease Trap

Collection cum Equalization Tank
MBBR Reactor

Hopper Bottom Clarifier

Chlorine Contact Tank

Pressure Sand Filter

Activated Carbon Filter

Sludge Filter Unit

II. Mechanical Ancillary Units:
Raw Sewage Transfer Pump
Plant Room Drainage Pump
Air Blower

Aeration Grid

Fine Bubble Diffusers system
Bio Deck Media

Sludge Recirculation Pumps
Filter Feed Pumps

[rrigation Pump
Ultrafiltration

III.  Electrical & Electronics Ancillary Units:
Electrical Control Panel

PH Meter,

Flow Meter

4. TREATMENT SCHEME

e Bar Screen: Raw sewage from the source is received into the bar screen
chamber by gravity. Screen provided will remove all floating and big size

1
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matter such as plastics, polythene bags, glasses, stones etc; which may
otherwise choke the pipeline and pumps.

e 0& G Trap : An Oil and Grease Trap also known as Grease Trap, Grease
Interceptor is a device used to trap oil, grease, food solids etc from the
wastewater before they enter into a sewer system. The Oil and Grease
Trap prevents the clogging of sewer by preventing the Oil, grease fats and
solids from entering the sewer.

¢ Collection-cum-Equalization Tank: Usually, sewage generation is more
during morning hours and evening hours. Visually no sewage 1is
generated during night hours. Any biological system needs constant feed
for bacteria to work efficiently. Hence, it is important to put an
equalization tank to collect the excess flow during peak hours and feed
sewage in lean hours. Provision of air grid is made for thoroughly mixing
of sewage to make it of homogenous quality and to keep the suspended
matter in suspension and to avoid septic condition.

e Transfer of Sewage: The sewage transfer pump of discharge rate 1.5
KL/hr is provided. The operation of the pump is controlled through level
controller. The sewage is transferred to MBBR tank.

* Moving Bed Bio Reactor Tank: The Bio Reactor is based on the Fluidized
Random Aerobic Reactor which combines the advantage of an Activated
Sludge Plant with the Random distribution systems such as Biofilters.
With capacities that could be as low as 1/10th of ASP and fractional power
consumption, such a reactor is ideal for the efficient removal of BOD and
organics from the wastewater.

The tanks are packed with RIGID PP-UV-sterilized Gas Fluted Media with
liquid random distribution wherein air diffusers are placed to unitormly
release air across the tanks.

Bacteria grow rapidly in the Bio-Pac unit under properly engineered conditions.
They consume organic chemical for their growth and remove them from the
wastewater. The bacteria convert chemical into biological cells, which under
proper growth conditions, form slims. The slims adhere to available surfaces and
accumulate into what we call random biological film or fixed film. The high
surface area-to-volume ratio of the units allows for accumulation of substantial

e




concentration of bacteria in the relatively small reactor units. Further, the

accumulated bacteria which provides high rates of removal or organic chemicals
are fixed in the system and do not need to be recycled back to the basin.

In the Bio Reactor system, the water is constantly flowing through rigid PVC
matrix to which the biological film attached. As the water flows past the
biological film, bacteria in the film absorb organic chemicals as well as oxygen,
nitrogen, phosphorus, and other trace nutrients required for their growth.

As the bacteria grow on the matrix and as more chemicals are added to the unit,
the stationary biological film will continue to build in thickness. As the film
becomes thicker the depth of penetration by diffusion of the absorbed material
such as oxygen or other nutrients is not enough to reach the entire distance
through the slime of the plastic media. At some point, the film will become
sufficiently thick and portion of the film closest to the plastic media will not
receive any food or nutrient, particularly oxygen. The inner layer of the film
becomes anaerobic and the organisms lose their ability to adhere to the media
surface. The shear forces of the water and / or air bubbles flowing through the
matrix will ultimately become great enough to tear this portion of the biological
film loose from the media. This process is called sloughing. The solids which
slough from the media will flow out of the system with the effluents and are to
be removed from the water through clarification in a settling module. The
exposed portion of media surface will repeat the process of slime accumulation
and sloughing.

In actual operation of the Bio Reactor units, biological film will be in a state of
dynamic, continuous growth and sloughing. At any given time, portion of the
media are always at some point between forming a new film sloughing. the
biological film loose from the media. This process is called sloughing. The solids
which slough from the media will flow out of the system with the effluents and
are to be removed from the water through clarification in a settling module. The
exposed portion of media surface will repeat the process of slime accumulation
and sloughing. In actual operation of the Bio Reactor units, biological film will be
in a state of dynamic, continuous growth and sloughing. At any given time,
portion of the media are always at some point between forming a new film
sloughing.

TC
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“+ Working principal

The MBBR works on the same principle as the submerged fixed film process with
only one exception - the media is not fixed and floats around in the aeration tank.
The main advantage of this system over the submerged fixed film process is that
it prevents choking of the media. This also avoids sludge recirculation.
Compared to conventional technologies the MBBR is compact, energy efficient
and user friendly. It also allows flexibility in design of the reactor tank.

e Clarifier Tank: This unit is provided to remove the settleable solids
formed in MBBR tank. The unit is provided with a hopper bottom type
clarifier in which the mixed liquor from the SAFF tank overtlows. The
sludge settles down and is continuously removed through sludge litting
pump. The clear water overflows into the chlorine contact tank.

e Sludge Tank: The sludge from the bottom of the clarifier is transferred to
techno bag in which fabric cloth filters are attached. The tiltrate from here
is again sent back to the collection tank for its further treatment. The semi
dried sludge is then kept for solar drying. After solar drying sludge is
collected and stored separately for its further disposal/use as per
applicable guidelines.

e Polishing Tank: In polishing tank, chlorination is done by dosing Sodium
Hypochlorite solution 6-10% concentration for the dis-infection of
biologically treated sewage. The dis-infected treated sewage is then lifted
and fed to filtration unit. Filtration unit consists of pressure sand filter
followed by activated carbon filter for removal of residual suspended
particles.

* MGF &ACF: The treated water of Polishing Tank. Passes through Sand
filter and ACF is used as per requirement

e ULTRA FILTRATION
Ultrafiltration (UF) is a variety of membrane filtration in which forces
such as pressure or concentration gradients lead to a separation through a
semipermeable membrane. Suspended solids and solutes of high
molecular weight are retained in the so-called retentate, while water and
low molecular weight solutes pass through the membrane in the
permeate (tiltrate). This separation process is used in industry and

“C




research for purifying and concentrating macromolecular (10°-10° Da)
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solutions, especially protein solutions.

6. SPECIFICATIONS OF EQUIPMENTS

A-Electro-Mechanical Equipment

55

Carbon Filter

i

FRP Model

t

TC

S.no Equipment MOC Specification Make " Quantity |
1 Bar Screen SS- Perforated screensof | SMEE ISET |
304 10 mm & 8 mm in
suitable ss Frame with
lifting arrangement
2 SITC Raw Sewage, | CI SM’/hr @1 Kg Flow Willo/Kirlosker 2(1w+ls)
Transfer Pump, Rate having CI casing
& shaft, Cl impeller :
complete with all |
accessories, J
3 SITC Air Blower | CI 130M°/hr @Smmwg Rootech/ Akash [ 2(1wtls)
operated on 1200 rpm /EVEREST driven by
1440 Rpm ABB Motors
4 SITC Air Piping | GI | B Class/ schedule 40 Zindal / Astral lot
/UPY
C
5 SITC Diffusers EPD | length 1000 mm Dia 63 | JAGER, Italy ) lot
M mm grooved, wall
thickness 2mm & Air
flow 8-9 M’
6 SITC MBBR PVC | 350M2@M*(minimum | SDM /SASS /Equiv f13m®
Media 60,000 pieces) with I
J J density
7 SITC Tube deck PVC | Hexagonal shSMEE SDM/SASS ' swm?
Media height 750 mm
8 SITC Sludge Cl S5 M hra ke Self Willo/Kirlosker T20w+is) |
Recirculation Priming Non Clog |
Pum
B i |
9 SITC Filter Feed CI 10 M3/hr@2.5Kg Mono | Willo/Kirlosker | 2(1w+1s)
Pump Block at 1400 Rpm ‘
! — N
10 SITC Activated FRP |5 M3/hr@ 12m3per M* | Pentair/TATA/Equivalen 1
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11 Multi grade Sand FRP |5 M3/hr@ 12m3per M? | Pentair/TATA/Equivalen I I
Filter t | ‘
ST e 1
| 14 | Plant Piping & UPV Schedule 40 Astral { lot
Fittings C/GI - '
- —
16 Chlorine Dosing PP 0-6 LPH SMEE with E Dose 1
System Pump
17 Electrical Panel Details attached Ess Tee Power 1
18 Cable and Cable Copp 3 core 2mm thick Poly cab ‘ lot
Tray er Armored copper
PVC wire J ‘
19 [ Filter Press 18x18x18 | SMEE/HIGHTEK |
20 Screw Pump Cl- IM*/Hr @ 30 meter Roto /Equivalent’s W 1
SS driven By 1 hp !
motors ‘ |
21 Electromagnetic MS 1-10 M3/Hr E& E/ Ester/Energiser 1
Flow Meter B ‘
22 Outlet Digital Flow PVCT 1-10 M3/Hr E&E/ Ester/EnergiserT 1
Meter J |
. = |
23 PH meter 0-14 PH ]
24 Pressure Gause, '
Floty Valve To '
Make System l
Automatic
| | .
25 Erecting & .
Commissioning j
26 Transportation B
B Ultra Filtration System
S.No Eqapmen?_ ] Spa;i_fica't_i_o_ns B Make [ moc | Quantity
| | Strainer 100 Micron SMEE PVC f |
2 | UF Feed Pump 6 m3/hr@30m head Wilo SS 304 2
3 | Bag Filter 100 Micron | SMEE uPvVC 1
| DuPont/ '
4 | UF Module 77 m2 Equivalent PVDF 2]
5 | Dosing Pump 0-6 LPH @ 35m Head E Dose PP 3
6 | Dosing Tank CV Chemical Tank 100 L Sintex HDPE A ]
¢

Tt
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C. Skid Mounted MS FRP Tank

Tani

S.No. Qt;ntity Capaci-ty MOC & Specification
- |
| MBBR Reaction Tank 2 2x 17 M3=34 6 mm thick MS sheet mounted on base ;
M? channel of 125 x 65, with |
3 No. stiffener size 100 x 50 middle and |
top(Coated with 2 mm FRP inner coat |
| & epoxy outer side and
2 Tube Settler | 10 M3 " ‘
3 Polishing /Chlorination | 8 M3 ]
Tank | <‘
4 Filter water tank/UF Feed | 1 [1oM3
Tank | ~ -
S U F water storage tank ! 10 M3 |
6 Ladder with handrail Lot |
walkway Plat Form |
D. Existing MSFRP/ Civil Work
S.No. | Tank Quantity | Capacity Size in Meter MOC
I Bar Screen, Oil & G | | 2M’ [ Existing
Chamber
2 Collection. I 20M° | Existing
Equalization tank )

Tc

7 | UF Backwash Pump 20 m3/hr@ 25m Head | Wilo SS 304 2
8 | Backwash MCF 05 Micron | SMEE uPVvC e
9 | CIP Pump |0 m3/hr(@ 25m Head Wilo SS 1
10 | CIP MCF 05 Micron SMEE UpPVvC B
11 | Interconnecting Pipeline | 25mm NB Astral UPVC b ]
12 | Air Blower 20 m3/hr @ 06 m Head Everest /Aksh Cl ||
13 | UF CIP Tank 500L Sintex PVC l i'
14 | UF Skid MSEP SMEE MSEP | |
1S | UF Control Panel Select SMEE I |
16 | UF Electrical cabling mm cable Poly Cabe Copper I
|7 | Rota meter 0-6 m3/hr Aster 3
18 | Pressure Guage 0-5 KG/em2 Aster | - 3
19 | Solenoid Valves UFlow 6
Differential Pressure Danfoss. N
| 20 ] Switch 0-4 Kg/em2 Equivalent 28
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B

T

3

Tank

Existing

\ 4

CC Plat form |

| Studge Holding | W SM°

7. OTHER ELECTRICAL COMPONENTS

CC Existing |

These are used of standard company make of adequate capacity as per the

requirement. As the S.T.P is designed for its 20 hrs. continuous operation,

each electrical component is used with additional stand by unit to operate

on alternate basis.

8. SLUDGE HANDLING

Sludge collected from the Filter Press should be sun dried and collected in

the bags sealed and disposed of as per applicable guidelines.

9. SUMMARY OF TREATMENT PROCESS UNITS AND THEIR

TECHNICAL ADEQUACY

The treatment process units are described above are summarized and

presented in table above. The table shows the status of the equipment and

process units in terms of their adequacy for the treatment of the sewage.

The table also indicates that the process units are technically adequate for

the operation of the Effluent-Sewage treatment plant giving a consistent

operational result.

10.  CONCLUSION

It is obvious from the detail described above, the STP seems adequate as

well as efficient to treat 100 KLD sewage water (for 20 hours operation/ day)

¢
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To meet the regulatory requirements of Central & State Pollution Control
Board. The ditferent sub-units of the S.T.P. are of adequate capacity to treat
the 100 KL sewage effluent generated per day. The unit is advised to manage
the sludge as per applicable rules. In addition, the unit is advised to maintain

daily logbook for quantifying the actual daily discharge.
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'TEST CERTIFICATE e Y

Issued To: M/s Ujala Cygnus Central Hospital Report Code : WW-110226-016

Test Report of : Waste Water
Address: Kaladhungi Road, Near Gas Godam, Discipline : Pollution & Environment
Tiraha, Kusumkhera, Haldwani Uttarakhand Service Request No  : NTL/SRF/02/26-05
263139 Service Request Date : 09/02/2026

Report Issue Date : 16/02/2026

SAMPLING & ANALYSIS DATA

Sample Drawn On 1 10/02/2026
Sample Received On : 10/02/2026
Sample Drawn By :  NTL Representative
Sample Description 1 STP Outlet P T
Sample Quantity/Packing detail :11t. Plastic Cane/Glass Bottle
Weather Conditions . Normal
Analysis Duration 1 11/02/2026 ta 16/02/2026
Sampling Procedure ¢ NTL/LAB/W-WATER/SOP-002.
TEST RESULTS
S. No. | Parameter Test Method Results | Units Limits as per
CPCB norms
1. | pH @25°C 1S:3025(Part-11) 7.52 - 5.5-9.0
2. Total Suspended Solids at 105°C 1S:3025(Part-17) 16.0 mg/l 100.0
3. Chemical Oxygen Demand (as O2) 1S:3025(Part-58) 85.0 mg/l 250.0
4. Biological Oxygen Demand 1S:3025(Part-44) 18.0 " mg/l 30.0
(for 3 days at 27+1°C)
5. | Oil & grease 1S:3025(Part-39) | BDL (<4.0) mg/l 10.0

Remarks: Test parameters coming in under limit, prescribe limits are given by MoEF/Central Pollution Control Board.
*Remarks: BDL- Below Detection Limit.
Notes:

1. The results given above are relsted to the tested sample, as received & mentioned p The asked for 1he above tests only.
2. Responsibility o 1he Laborstory is limited to the invoiced amount only.

3. This text report will pot be gencrated again, either wholly or in part, without prior written permission of the laborstory.

4. The test samples will be disposed off aRer two weeks from the date of issue of tost roport, unless until specified by the customer.
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—_— \\l ’, I_i FE HEAD OFFICE . H
RN ttarakhand Pollution Control Boar 9,
L\ ‘;\'\S;Z/ Lifestyle For“Gaura Devi Paryavaran Bhawan”

“&’ Enwrom}%ﬁ, IT Park, Sahastradhara Road, Dehra
' Dun
E-mail : msukpcbridyaboo.com, Phone No.-0135-2607092
UKPCB/HO/C&M/K-210/2026/ Dehradun, February, 2026
SPEED POST
To,

M/s Ujala Signus Central Hospital,
/Gas Godam Tiraha,
.~ Kusumkheda, Haldwani,
Distt- Nainital.

Non-compliance of the Bio-Medical Waste Management Rules, 2016.

WHEREAS, the Government of India has promulgated the Bio-Medical Waste Management
Rule 2016 (BMW Rules 2016), under the Environment (Protection) Act 1986; and it is
mandatory requirement of every Health Care Facilities (HCFs) to comply with the provisions of
the said Rules, and

WHEREAS, M/s Ujala Signus Central Hospital located at Gas Godam Tiraha, Kusumkheda,
Haldwani, Distt- Nainital (herein after referred as “Health Care Facility “HCF”) is a health
care facility; and

WHEREAS, Rules-4 of the Bio-medical Waste Management Rules, 2016 defines duties of
Occupier, amongst others; it shall be duty of every occupier to:

(a) Take all necessary steps to ensure that bio-medical waste is handled without any adverse
effect to human heaith and the environment and in accordance with these rules;

(b) Make a provision within the premises for a safe, ventilated and secured location for
storage of segregated biomedical waste in colored bags or containers in the manner as
specified in Schedule-1 of BMW Rules, 2016, to ensure that there shall be no secondary
handling, pilferage of recyclables or inadvertent scattering or spillage by animals and the
bio-medical waste from such place or premises shalt be directly transported in the manner
as prescribed in these rules to the common bio-medical waste treatment facility or for the
appropriate treatment and disposal, as the case may be, in the manner as prescribed in
Schedule-I;

(c) Pre-treat the laboratory waste, microbiological waste, blood samples and blood bags
through disinfection or sterilisation on-site in the manner as prescribed by the World
Health Orgahisation (WHO) or National AIDs Control Organisation (NACO) guidelines and
then sent to the common bio-medical waste treatment facility for final disposal:

(d) Phase out use of chiorinated plastic bags, gloves and blood bags within two years from
the date of notification of these rules;

(e) Dispose of solid waste other than bio-medical waste in accordance with the provisions of
respective waste management rules made under the relevant laws and amended from
time to time;

(f) Not to give treated bio-medical waste with municipal solid waste:

(g) Provide training to all its health care workers and others, involved in handling of bio
medical waste at the time of induction and thereafter at least once every year and the
details of training programmes conducted, number of personnel trained and number of
personnel not undergone any training shall be provided in the Annual Report;

(h) Immunise all its health care workers and others, involved in handling of bio-medical waste
for protection against diseases including Hepatitis B and Tetanus that are likely to be
transmitted by handiing of bio-medical waste, in the manner as prescribed in the National
Immunisation Policy or the guidelines of the Ministry of Health and Family Welfare issued
from time to time;

() Establish a Bar- Code System for bags or containers containing bio-medical waste to be

sent out of the premises or place for any purpose within one year from the date of the
notification of these rules;

Te
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(i) Ensure segregation of liquid chemical waste at source and ensure pre-tfgatment»or
neutralisation prior to.mixing with other effluent generated from heaith care facilities; .

(k) Ensure treatment and disposal of liquid waste in accordance with the Water Prevention
and Control of Pollution) Act, 1974 ( 6 of 1974); ) )

() Ensure occupational safety of all its health care workers and others involvgd in handling of
bio-medical waste by providing appropriate and adequate personal protectivé equipments;

(m) Maintain and update on day to day basis the bio-medical waste management register an_d
display. the monthly record on its website according to the bio-medical waste generated in
terms of category and colour coding as specified in Schedule-;

(n) Report major accidents including accidents caused by fire hazards, blasts during handling
of bio-medical waste and the remedial action taken and the records relevant thereto,
(including nil report) in Form | to the prescribed authority and also along with the annual
report;

(o) Make available the annual report on its web-site and all the health care facilities shall
make own website within two years from the date of notification of these rules

(p) Inform the prescribed authority immediately in case the operator of a facility does not

collect the bio-medical waste within the intended time or as per the agreed time;

PCB-JZOZ(ZIO)/VZOZ
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WHEREAS, according to Rule-7 of the BMW Rules, 2016, the Bio-medical waste shall be
treated and disposed of in accordance with schedule-l and in compliance with the standards
provided in schedule-ll by the Health Care Facilities and Common Bio-medical Waste
Treatment Facility; and

WHEREAS, Rulg-8, of the BMW Rules, 2016 describes segregation, packaging, transportation
and storage of Bio-medical waste; and stipulated that no bio-medical waste shall be mixed with
other waste; and

WHEREAS, according to the Rule-10 of the BMW Rules, 2016, every occupier, or operator
handling B!o Medical Waste, irrespective of the quantity shall make an application in Form-Il to
the prescribed authority i.e. State Pollution Control Board for grant of authorization; and

WHEREAS', accor_ding to the Rule-13 of the BMW Rules, 2016- “Every occupier or operator of
Common Bio-Medical Waste Treatment Facility shall submit an Annual Report to the prescribed
authority in Form-iV, on or before the 30" June of every year: and

WHEREAS, according to the Rule-18 of the BMW Rules, 2016, the occupier or an operator of
the Common Bio Medical Waste Treatment Facility shall be liable for all the damages caused to
the environment or the public due to improper handling of Bio-medical waste; and

WHEREAS, the Hon’ble National Green Tribunal (NGT) in its order dated 19.07.2016 in the
matter of M.C. Mehta Vs. Union of India and Ors; Anil Kumar Singhal V's. Union of India and
Ors, and Society for Protection of Environment & Biodiversity & Anr V's. Union of India and Ors.
directed that: '

“‘We hereby direct the State Government to impose an Environmental Compensation of Rs
50,000 on.each hospital which is not having complete arrangement for disposal and regular
dumping of Bio medical Waste in accordance with law with the Bio Medical Waste Rules
2006.”

WHEREAS, according to the Section-5 of the Environment (Protection) Act, 1986:

“Notwithstanding anything contained in any other law but subject to the provisions of this
Act, the Central Government may, in the exercise of its powers and performance of its
functions under this Act, issue directions in writing to any person, officer or any authonty
and such person, officer or authority shall be bound to comply with such directions”

WHEREAS, the Ministry of Environment, Forests and Climate Change, Govt. of India has
delegated the power vested in it under section-5 of the Environment Protection Act, 1986 10
the State Govt. of Uttar Pradesh vide notification no. 1(38)/86-pl dated April 14, 1988: a;wd

WHEREAS, the Government of Qharakhand vide its G.O. dated 26.07.2016 authorized the
Uttarakhand Environment Protection and Pollution Control Board to impose and collect the
Environmental Compensation on each hospital which are not having complete arrangement for

disposal of Bio-Medical Waste; and
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WHEREAS, in reference of the complaint received against the Hospital inspection Qf
M/s Ujala Signus ‘Central Hospital located at Gas Godam Tiraha, Kusumkheda, Haldwani,
Distt- Nainital was visited by the official of the Regional Office, Nainital of this Board on
03.12.2025 in presence of Hospital's representative, Dr. Navneet and made following

observations -

1. R ¥ 150 ¥ v /<l & qen Rifbearer ¥ R SR @1 st Rifedn soRre
s g &1 e @ v R g} R St Rifear @1 frere d@flg IR BT
3t oA w7t AR |

2. il @ vm Ry ¥ S Rifver suRie @1 RAr gy@w T FER DS i A w
WO o q S o Rfden ot @ fuem 8 Teed SRR SegiE TeRYY
(SmRiETIR) @ W agey far T 8

3. Rifdcarer § wErRITeT 7o A0 W ST SHAE @ ITER 87 IRER | 10 BOTH0LI0 & BT
Fododio T TR SHAE D TYUR Y 100 DO & HT Twodioo Wl 51 Frder @
SR STER §GH GAre ®Y W Hearfew 8 Y o &

s P @ W Sododo T vHoddn P Eyw SoEE e g W dfe Sorm o
T Vol &Y ot B yanrer ¥ fivofa far mn| R vy s a8 el @
ey 8t T |

5. Rifeeaea R g/ s T & ey gRT oy IoETs @ RS JE § Wl
B9 & PR KW IHAE B TGN B M W SIS Yo T g v Wge e
e ¥ faerRa fsar o 8| Rre e ¥ Riftearer R frdeer & kW o € f6d W

As such it is evident from above observation that the health Care Facility (HCF) has
violated the provisions of the Biomedical Waste Management Rules, 2016 and the
Environment (Protection) Act, 1986 and Rules made thereunder.

NOW THEREFORE, in exercise of the power conferred under Section-5 of Environment
(Protection) Act, 1986 as amended with approval of the competent authority of the Board, M/s
Ujala Signus Central Hospital located at Gas Godam Tiraha, Kusumkheda, Haldwani, Distt-
Nainital is hereby directed to Show Cause within 30 days of time from issue of this direction, as
to why environmental compensation (at the rate of ¥7500/day till compliance) in
compliance of order of the Hon’ble NGT in the matter of OA no. 593/2017 and subsequent
decision and procedure adopted by the State Board in its 23rd Board meeting, be not
imposed against the hospital and closure order be issued under the provisions of the
Environment (Protection) Act, 1986 as amended, and concerned authority(ies) be directed

to discontinue the power/water supply of the hospital?

In case of default in compliance with the above directions by the HCF, the UKPCB will be
constrained to initiate appropriate actions against the occupier(s) of the HCF without giving any
further notice, in accordance with provisions of the Environment (Protection) Act, 1986.

Digitally signed by
PARAG MADHUKAR DHAKATE  (Dr. Parag Madhukar Dhakate)
Date: 05-02-2026 16:42:16 Member Secretary

UKPCB -

Copy to -

l ~ Regional Officer, Uttarakhand Pollution Control Board, Haldwani for information
and necessary compliance.

2 MO, Nainital for information please.
. Account section
4, Guard File.

Member Secretary

e
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DATE: 06.04.2026

Dr Parag Madhukar Dhakate,
Member Secretary,

Uttarakhand Pollution Control Board.
CGiaura Devi Paryavaran Bhawan,

- 46B, [T Park, Sahastradhara Road, Dehradun- 248013

SUBJECT: REPLY 1O SHOW CAUSE NOTICE DATED 3" FEBRUARY 2026 VIDL
UKPCB/HO/C&EMK-210:2026.

Sir,

This is m response to the show cause nolice dated 5" February, 2026. received on 07™ March 2026.
issued by your office alleging certain non — compliances under the Bro-medical waste Management
Rules. 2016 and Water (Prevention & Control of Pollution) Act, 1974, We wish Lo state the

following:

I That Ujala Cygnus Central Hospnal, Kaladhungi Road. Tiraha, near Gas Godam, Kusumkhera,
Haldwani, Uttarakhand-263139 here in referred to as the “lospital™ is a multi-speciality 150
bedded hospital providing essential healtheare services to the public at large and has alway s been
commmitied 1o complying with all applicable environmental laws and regulations.

2 Thatthe Hospital 1s duly authorized and operaung strictly iy accordance with statutory permissions
granted by the Uttarakhand Poltution Control Board T'he Board has issued Authonzation under
Rule 10 of Bio-Medical Waste Management Rules, 2016 and Consent to Operate under Section 25
ol the Water (Prevention and Control of Pollution) Act, 1974, Section 21 of the Air (Prevention

and Control of Pallution) Act, 1981 dated 23.09.2023 which is valid till 31.03.2028.

3 That the point wise reply ol the observations made by the Board in the Show Cause Notice are as
follows:
Pomt 01.
Al BMW records have already been tully compiled and updated. A structured documentation
spital Adaress  (Gag Gadan Tirahia Kusumikhera Kaladi ung Road Haldwani (Nainital), L < J5h46-2 (ud 7= ] nfo@ujalanealthudre <«
| 5 b g | f g g Cunnaughl Place N a Dt 1! 1 S uldlacyqnus carm nEcE pAlae e
PROEIES  Wayvang - Songs) Fa Ngm@ ¢ 4barerg s 3 Sy Oelhe Nano Rama na Utta Pradest ivanas <amor Agra Moraoatad mar.;H‘a W Aasiis maean Jammu & Kashma
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system is followed across all departments. incorporating records of the waste generated and the L’é
waste is handed over to the CBWT'F through barcode-based tracking system. Responsibility for
maimtaining these records has been clearly assigned to designated statf Copics of records
(Barcode scanning report from 15" December, 2025 10 27" March. 2026) have been Annexed as

ANNEXURE - A.

2 It is regretted that on the day of the visit the records could not be shown as the concerned person

was immediately not available.

Poimt No. 2:

[t 15 stated that we are diligently segregating the Bio-Medical waste through Color-coding as
prescribed under the BMW Rules, 2016 and the nursing, houscheeping, laboratory and other stafl
are being trained for proper segregation The segregated biomedical waste Is handed over to the
Global Environment Solutions, Gadarpur (Udham Singh Nagar), which is an authorized

CBWTE. for further treatment and disposal.

Point 03:
The E'TP and ST are being operated regularly, however remapping and upgradation of the plant

is under progress and shall be completed on 30™ June 2026.

Independent technical feasibility report prepared by S Environmental Equipments. New Delht.
in respect of the 10 KLD Effluent Treatment Plant (F'TP) installed at the Hospital. concludes that
the ETP systemas technieally adequate and efficient. The discharge rom the ETP is further treated
o the STP of 100 KLD capacity mstalled in the Hospital - The copy af the report 1s annesed

herewith as ANNEXURE - B.

In addition, the technical feasibility report in respect of the 100 KLLD Sewage [reatiment Plant
(STP) installed at the Hospital premises. prepared by S.M. Environmental Lquipments. New
Delhi. concludes that the STP is technically adequate and efficient to treat 100 KLD sewage waler

(approximately 20 hours operation per dayv). and ully capable of meeting the regulatory

Tiraha Kusumihera Kalad

wjaiatygrus Cam TR ST | = TR ¢ L
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U8519CDL201MPTC391657
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requirements prescribed by the Central Pollution Control Board and State Pollution Control Board. l“f ?

The copy of the report is annexed herewith as ANNEXURE - C.

Point 04;

Necessary corrections in chemical dosing have been implemented to ensure the proper functioning
of the treatment process. The overall process has been optimized (o achieve umproved treatment
results. Copy of the latest effluent testing report dated 16.02.2026 from an authorized laboratory
is Annexed as ANNEXURE - D which shows the parameters in the treated effluent to be within

the prescribed limits,

Pomt 03,

The ETP and STP installed (with capacity 10 KLD and 100 KLD respectivels) in the Hospial is
as per the prescribed conditions under Consent to Operate & Authornization issued on 23.09.2023
However, over the vears it 1s observed that the actual discharge of etfluent is higher than the
estimated quantity assumed while installing ETP and STP Therclore. upgradation ol STPand 111

is currently 1n progress. The process shall be completed by 30" June, 2026

Keeping above In mind. even prior to the issuance of the present show cause notice. the Hospital

had already initiated proactive compliance measures and duly informed the Board that:

o Re-mapping and upgradation of ETP/STP systems was under process

O

Work would be completed within 4-5 months

o Treated water would meet prescribed discharge standards and shall be reused
Copy of the letter dated 14.01.2026 addressed 10 UKPCB is Annexed as ANNEXURE - E.

4. Inview of the above facts, it 1s respecttully requested that no action be taken agamst the Hospital,
as It has duly submitted its reply to the said show cause notice within the supulated tmeline and
Hospital is in the process ol upgrading its STP and 11TP tacilities as well s further submitted
that the hospital 1s compliyving with all the conditions. winch are mentioned 1 Bio-Medical Waste

Management Rules. 2016 and the Environment (Protection) Act, 1986 and Rules made thereunder

Gas Godam Tiraha Kusumkhera Kaladhungi Road Haldwani (Nanital), U K | 05946-260287 nfo@ujalahealthcare cor
punus Healthe sie Se ECE House .rg Floor. 28A. KG Marg Connaught Place New Deini- 110007 |« ujalacygnus com | nfofualacyarus cor
Haryana - Songal Panipal Kema Kunkshela Aarma Bataaunat Rewan Delhi:Nangio TRamavinar Uttar Pradesh : aranas Kanowr Aya Meratabae  Uttarakhand . #asnpur natwa Jammu & Kashmir 5720

UB5190DL2011PTC391657
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In view of the above statements, it is requested 10 withdraw the proposed action for Closure and
imposition of Environmental Compensation and grant e up to 30" June. 2026 tor upgradation

Of ETP and STP installed in the FHospital

Regards,

Name: /7, _,"/)" -’f_:’:. - *""('"'rf ) /Q@
Designation: Ly ! I o o Pdﬁ?’,.-wr'ﬂmr.\
Date: /’///f,*‘-r:.r/)’ (7 ¢ 3 “
Copy o _;—- /\

1. Regional Office (RO}, Haldwani
2. Uttarakhand Pollution Control Board (UKPCB), Haldwani

tal fcore o Gas Godam Tiraha Kusumkhera. Kaladhung Road. Haldwani (Nainital), U K | 05946-260287 | info@uaiahealthcare ¢ o
e “Ujala Cygnus Healnl ECE House 3rd Floor, 28A. KG Marg. Connaught Place New Delh-11000 | .- <, ujalacygnus com ! nfo@ujalacygnus “or
3ta Cyp Haryana Sonpa! | Paripal Karma | Kuriksrea Kalnal Banagugar Rewan Delhi: Nangio: | Rama Vinar | Uttar Pradesh . varanasi Kangur | Agra | Moradatad | Uttarakhand * Hasniour | Haidwan  Jammu & Kashmir - 423
CIN U85190DL2011PTC391657
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UJALA CYGNUS CENTRAL HOSPITAL

Hospital Code: UJALAZ263139UTBH660
HCF Weight: 7
CBWTF Weight: ~ 042.042
Difference Weight: 000.000C
HCF Address: 042.042

101, Best Hospital in,
CBWTF Address: Central hospital, near

Date:

HCFE . ﬂ i‘.. *
1 1 T 1
CBWTF . . tf "
0 0 0] 0

UJALA CYGNUS CENTRAL HOSPITAL

Hospital Code: UJALAZ262139UTBHERD
HCF Weight: 7
CBWTF Weight: D46 481
Difference Weight: /0t 100
HCF Address: 046.481
107, Best Hospital i,

CBWTF Address:  Cential hospital near

Date:
2025-12-15
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UJALA CYGNUS CENTRAL HOSPITAL

Hospital Code: UJALA263139UTBH660D
HCF Weight: /
CBWTF Weight: ~ 0/0.070
Difference Weight: 000.000
HCF Address: 070.070
487, Kaladhungi Rd

CBWTF Address: Shiv Puram Phase -|

Date:
2026-01-05
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UJALA CYGNUS CENTRAL HOSPITAL

Hospital Code: UJALAZ63139UTBH660
HCF Weight: /

CBWTF Weight: 080080
Difference Weight: (00.000
HCF Address: 080.080
487, Kaladhungi Rd
CBWTF Address:  Shiv Puram Phase -

Date:
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cowre M & & )

A€



[€}

TOTAL(P)

TOTAL(P)

4

LELI| I

UJALA CYGNUS CENTRAL HOSPITAL

Hospital Code: UJALAZ263139UTBH660
HCF Weight: /
CBWTF Weight: 062.062
Difference Weight: UUU. Un
HCF Address: 062.062

6GC4+X6Q, Kaladhungi
CBWTF Address:  Rd, Shiv Puram Phase -,

Date:
2026-01-07

HCF i )

1 i 1 1
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0 0 0 0

UJALA CYGNUS CENTRAL HOSPITAL

Hospital Code: UJALAZ63139UTBH660
HCF Weight: /
CBWTF Weight: 062.062
Difference Weight, 000 000
HCF Address: 062.062

Dhar bithoriano 1,
CBWTF Address: near Hari ata chakkki,

Date:
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UJALA CYGNUS CENTRAL HOSPITAL
Hospital Code: UJALA?263139UTBHAGO
HCF Weight: 7
CBWTF Weight: 00/ 00/
Difference Weight: U0 U0
o HCF Address: 067.067
6GC4+X6Q, Kaladhungi
m== CBWTEF Address:  Rd, Shiv Puram Phase |
TOTAL(P) .
Date:
4 2026-01-21
Q‘ <
HCF & ok
1 1 1 1
CBWTF " X ..
0 0 0 0
UJALA CYGNUS CENTRAL HOSPITAL
Hospital Code: UJALA263139UTBH660
HCF Weight: /

CBWTF Weight: 066.066
Difference Weight; 000.000
HCF Address: 066.066
AGCA+X60, Kaladhungi

CBWTF Address:  Rd, Shiv Puram Phase
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TOTAL(P)
Date:
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. ' ! L Y
HCF »
1 1 1 1
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UJALA CYGNUS CENTRAL HOSPITAL

Hospital Code: UJALAZ63139UTBHA6C

HCF Weight: /
CBWTF Weight: 069.069
Difference Weight; 00U 000
HCF Address: 069.069
6GC4+X6Q, Kaladhung

CBWTF Address:  Rd, Shiv Puram Phase -1,

Date:
2026-02-26
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1 1 1 1
CBWTF & . )
0 0 0 0

UJALA CYGNUS CENTRAL HOSPITAL

Hospital Code: UJALAZ63139UTBH660

HCF Weight: 7

CBWTF Weight: 067.067
Difference Weight: 0U0.U0UU
HCF Address: 067.067

107, Best Hospitalin,

CBWTF Address: Central hospitat, neai

Date:
2026-02-20
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UJALA CYGNUS CENTRAL HOSPITAL

Hospital Code:
HCF Weight:
CBWTF Weight:
Difference Weight:
HCF Address:

CBWTF Address:

UJALAZ63138UTBHG660

059.059
000.000

059.059
101, Best Hospital in,
Central hospital, near

Date:
2026-02-12
HCF & ok
1 1 1 1
CBWTF " ’ é.
0 0 0 0

UJALA CYGNUS CENTRAL HOSPITAL

Hospital Code:
HCF Weight:
CBWTF Weight:
Difference Weight:
HCF Address:

UJALAZ63139UTBHG660
/

096.096

000.000

096.096

bGC4+X6Q, Kaladhungi

CBWTF Address: Rd, Shiv Furam Phase -1,
Date:
2)726-01 /
HCF 2 & .
1 3 1 1
CBWTF 2 & .
0 0 0 0 1
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UJALA CYGNUS CENTRAL HOSPITAL

Hospital Code: UJALAZ63139UTBH660
HCF Weight:
CBWTF Weight: 068004
Difference Weight: 000 000
HCF Address: 068.068

6GC4+X6Q, Kaladhungi
CBWTF Address: Rd, Shiv Puram Phase -,

Date:

HCF 2 & o “
1 1 1 1

CBWTF ¥ & o '
0 0 0 0

UJALA CYGNUS CENTRAL HOSPITAL

Hospital Code: UJALA263139UTBH660
HCF Weight: 7
CBWTF Weight: 063 003
Difference Weight: C00.UUC
HCF Address: 063.063

101, Best Hospital in,
CBWTF Address: Central hospital, near

Date:

2026-03-11

HCF 8 M o )

1 1 1 1
CBWTF L | & o" '
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UJALA CYGNUS CENTRAL HOSPITAL

Hospital Code:
HCF Weight:
CBWTF Weight:
Difference Weight:
HCF Address:

CBWTF Address:

Date:

UJALAZ63139UTBHO60

i

066 066

000 000

066.066

6GC4+X6Q, Kaladhung!
Rd, Shiv Puram Phase -|,

2026-03-23
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CBWTF 4
0
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UJALA CYGNUS CENTRAL HOSPITAL

Hospital Code:

UJALAZ63139UTBHG660

"7

HCF Weight: /
CBWTF Weight: 067.067
Difference Weight: 000.000
HCF Address: 067.067
6GP4+56H Shiv Puri.
CBWTF Address: Haldwani, Uttarakhand
Date:
2026-03-19
HCF | | ' "
1 1 1 1
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CBWTF ’ . &
0 0 0 0 v
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UJALA CYGNUS CENTRAL HOSPITAL

Hospital Code: UJALA263139UTBH660
HCF Weight: 7

CBWTF Weight: 066.066

Difference Weight: 000.000

HCF Address: 066.066
6GC4+X6Q, Kaladhungi
CBWTF Address:  Rd, Shiv Puram Phase -1,

Date:
2026-03-23
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0 0 0 0
UJALA CYGNUS CENTRAL HOSPITAL
Hospital Code: UJALA263139UTBH660
HCF Weight: 7

CBWTF Weight:  067.067
Difference Weight: 000.000

HCF Address: 067.067
6GP4+56H, Shiv Puri,
CBWTF Address: Haldwani, Uttarakhand

Date:
2026-03-19
1 1 1 1
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CBWTF 0 0 0 iO
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UJALA CYGNUS CENTRAL HOSPITAL

Hospital Code: UJALA263139UTBHG600
HCF Weight: 7

CBWTF Weight: 062.062

Difference Weight: 000.000

HCF Address: 062.062
6GC4+X6Q, Kaladhungi
CBWTF Address:  Rd, Shiv Puram Phase -,

Date:
2026-03-27
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UJALA CYGNUS CENTRAL HOSPITAL
Hospital Code: UJALA263139UTBH660
HCF Weight: 7

CBWTF Weight: 066.066
Difference Weight: 000.000

HCF Address: 066.066
6GC4+X6Q, Kaladhungi
CBWTF Address:  Rd, Shiv Puram Phase -,

Date:
2026-03-23
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Technical Report of 10 KLD
Effluent Treatment Plant

Submitted To:

M/s, Ujala Cygnus Central Hospital
Kaladhungi Road, near Gas Godam,
Tiraha, Kusumkhera,
Haldwani, Uttarakhand 263139

Prepared By

S M ENVIRONMENTAL EQUIPMENTS
C-430, Sector-19, Rohini,
New Delhi - 110 085.
Tel: +91-9811061590, 011-41101442
Email: smenvo@wgmail.com
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1. INTRODUCTION

UJALA CYGNUS CENTRAL HOSPITAL Kaladhung! Road, near Gas Godam, Tiraha,
Kusumkhera, Haldwani, Uttarakhand 263139 is going to installed a Effluent Treatment
Plant of capacity 10 KLD at their hospital for the treatment of effluent generates from
various section of the hospital. Based on the observation and assessment a technical
assessment report is prepared.

This report describes various aspects related to technical adequacy of the Effluent cum
Effluent Treatment Plant of capacity 10 KLD. The technical assessment includes the
quantification of wastewater, preparation of ETP layout and dimensioning of different
components of S.T P

2. SOURCES OF WASTEWATER

UJALA CYGNUS CENTRAL HOSPITAL Kaladhungi Road, near Gas Godam, Tiraha,
Kusumkhera, Haldwani, Uttarakhand 263 139 has installed a Effluent Treatment Plant of
capacity 10 KLD at to treat the sewage/wastewater generated from different sections of
the Hospital before finally discharging 1t into the sewage or reuse.

The various sources from where wastewater is being generated 1s identified as: Operation
Theater, Path. Lab, Kitchen, Toilets and bathrooms.

Total sewage generation from the premises i1s around 10 KLD Theretore, the present
S.T.P has been designed for the treatment of total 10 KL.D capacity The treated water 1s
used 1n horticulture, flushing, cooling towers etc. and partially discharged into sewer line

The main parameters identified in the wastewater as pollutant load are BOD and
suspended solids.

3. DESIGN BASIS OF EFFULENT TREATMENT PLANT

The characteristics of sewage considered for designing is given below in table;

S.NO Parameter l Unit  [Raw effluent | Treated Water
1] Design Flow | M3/day 10 9
| 2 Average Flow M3/hr 0.5 0.45

Characteristics of Sewage

S.NO| Parameter | Unit | Raw effluent | Treated Effluent | UF Water

| o y | ] ~after Filtration Treatment

R L 68 5.59 | 7-8

| 2]COD | mgl|  400-800 Lessthan 100 Lessthan20
J|TSS mg/'l  150-350  Lessthan50  Lessthan 10
4 OIL&GL')A’S}_:‘r mg/l 20-30 ~Lessthan 10 | Lessthanl
5| BODS | mg/l | 250-350 | Lessthan30 | [Lessthans$

'S

—~C
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4. SELECTION OF TREATMENT TECHNOLOGY:

The Hospital has a Effluent Treatment Plant for the total effluent streams mentioned
above. A detailed analysis of the control system has been made in order to deternune the
effectiveness of the control system. The treatment umt virtually works on a 24-hour basis
although the Effluent discharges follow cycles with high peaks and low troughs
depending on the time of the day due to the fact of being mostly originating from
domestic activities.

The Effluent cum Effluent Treatment Plant has heen designed and installed based on
combined treatment Physio Chemical process involving primary settling, Reaction
Coagulation Flocculation Settling, polishing & filtration. Chemically Treated effluent
goes to STP for further Biological Treatment

£
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Schematic diagram for Physico Chemical Treatment Plant & Filtration
unit

Influent
(Etfluent from OT Waste, path lab,
Cath lab ,Lab our Room, Dialysis etc)
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. Screening .
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Influent Treatment Plant P & | Diagram (Capacity:10KLD)
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5. TREATMENT PLANT PROCESS UNITS

The Effluent treatment plant has been designed based on continuous flow operation for
the treatment of the Yellow Effluent from (OT Waste, path lab,Cath lab ,Lab our Room.
Dialysis etc) generated during different process of Hospital. The Effluent Treatment
Plant consists of the following units:

1. Process Units

Screen Chamber

Oil & Grease Trap

Collection cum Equalization Tank
Reactor
Coagulation/Precipitation
Flocculation

Hopper Bottom Clarifier
Polishing

II. Mechanical Ancillary Units:
Raw Sewage Transfer Pump
Plant Room Drainage Pump

Air Blower

Sludge Recirculation Pumps
Filter Feed Pumps

Pressure Sand Filter

Activated Carbon Filter

Sludge Filter Unit

IIT. Electrical & Electronics Ancillary Units:
Electrical Control Panel

PH Meter,

Flow Meter

4. Effluent Treatment Plant Working Principle

-TC
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Bar Screen: Raw Effluent from the source is received into the bar screen
chamber by gravity. Screen provided will remove all floating and big size
matter such as plastics, polythene bags, glasses, stones etc; which may
otherwise choke the pipeline and pumps.

O& G Trap : An Oil and Grease Trap also known as Grease Trap, Grease
Interceptor is a device used to trap oil, grease, food solids etc from the
wastewater before they enter into a sewer system. The Oil and Grease
Trap prevents the clogging of sewer by preventing the Oil, grease fats and
solids from entering the sewer.

Collection-cum-Equalization Tank: Usually, generation is more during
morning hours and evening hours. Visually no sewage is generated
during night hours. Any biological system needs constant feed for bacteria
to work efficiently. Hence, it is important to put an equalization tank to
collect the excess flow during peak hours and feed sewage in lean hours.
Provision of air grid is made for thoroughly mixing of sewage to make it
of homogenous quality and to keep the suspended matter in suspension
and to avoid septic condition.

Transfer of Effluent : The sewage transfer pump of suitable discharge
rate 1 is provided. The operation of the pump is controlled through level
controller The influent is transferred to neutralization tank.

Neutralization:- neutralization or neutralization 15 a chemical reaction in
which acid and a base react with an equivalent quantity of each other In a
reaction in water, neutralization results in there being no excess of hydrogen or
hydroxide 10ns present in the solution. The pH of the neutralized solution depends
on the acid strength of the reactants.

Coagulation: -

Coagulation water treatment is the {irst step in chemical wastewater treatment
Instead of passing over particles that would otherwise slip through the filter and fall
too slowly to be trapped as sediment, coagutation clumps them together so they are
more easily removed.

In coagulation treatment. a harmless chemical such as alum causes all ol the
particles to give off'a positive charge and thus clump together. making them easier
to filter. Coagulation 1s especially useful mn removing the chemical phosphorus from
water. Yet coagulation water treatment 1s far from

13
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¢ Flocculation
Flocculation goes hand in hand with coagulation in wastewater treatment.
Once the waste particles have clumped together using coagulation,
flocculating agents in wastewater treatment are used to remove the clumps.
Flocculants are  lightweight, medium weight and heavy polymers that cause
The destabilized clumps of particles to agglomerate and drop out of the
solution, removing them from the filtered water The weight used depends
on the type ol particle,

Flocculants are like a high-tech rope that ties all of the coagulated clumps
together. Flocculants come in various charges, charge densities, molecular
weights and forms, and they have also been around for centuries. Natural
polymers, such as crushed nuts, have been used as flocculants since
prehistoric times by some central African tribes.

e Tube settlers: -
which are also known as plate scttlers or lamella clanifiers are used in drninking-
and wastewater treatment plants to settle out suspended sohds. Depending on the
application the TSS (total suspended solids) loading can vary between 50 to
S00mg/l or more. When the solid setthng force 1s higher as all drag forces, sohids
will settle down on the channcl surface of the tube settler, accumulate with other
solids and slide down as sludge.

¢ Sludge Removal : The sludge from the bottom of the clarifier is
transferred to techno bag in which fabric cloth filters are attached. The
filtrate from here is again sent back to the collection tank for its further
treatment. The semi dried sludge 1s then kept for solar drying. After solar
drying sludge is collected and stored separately [or its further
disposal/use as per applicable guidelines.

e Polishing Tank: In polishing tank, Required Chemical will be use to
adjust the PH value

* MGF &ACF: The treated water of Polishing Tank. Passes through Sand
filter and ACF is used as per requirement

TC
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6. SPECIFICATIONS OF EQUIPMENTS

A-Electro-Mechanical Equipment

BE

LS.no_ L Equipment MOC |  Specification | Make " Quantity
i 1 B Bar Screen ! $S-304 | Perforated ~ SMEE I No
! - | - e
) 2 ] Raw Sewage 1 Cl [ M>/hr@?2 . Kg operate Willo / % 2(1wt18)
Transfer Pump on 2900 RPM Seif | Kirlosker
' | Priming Non-Clog ‘Equivalent
I —_— e S T — —_— ——— — S — e — —
(3 Coagulation | ,
{ 4  Flocculation | .
| S| Tube deck Media ( PVC | Hexagonal shape height | SDM/SMEE Eq lot
’ | 750 mm v
|_ 6 —|‘ ___Air_P—iping_ ' _j*GITL'Jﬁ/C_"‘ B Class epoxy_coared /1 Zindal / Astral | lot
' [ | ' schedule 25
T 7 T Shdge CI [ M@l Skg | Willo T l(lw)
' Recirculation | operated on 2900 rpm Kirlosker
Pump [ | Self Priming Non-Clog
§ | Plant Piping& | UPVC/Gl | Dia-25 mm, Schedule TAstal | ot
Valve ( Zindal 40/ B Class with epoxy
coating
9 | Chemical Dosing | PVC tank = OneNolto6& Two  SMEE Pump 3
System ' no | to 10 LPH Asia
LMIPentanr /1
( | Dose / Minimex |
—_ ~ l e TR e e ek — —_— —} s e
10 Electrical Panel | Details attached Ess Tee Power I
(MCC) '
I + — - —_— T =
| 11 Cable [ Copper 3 core 1.5t0 2mm Poly cab ot
[ ' PVC thick Armored
Il l‘ copper wire
ST Wsgem T M AR |
L N SIS - R - ;
q/.—
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B. MS FRP/ Civil Structure.

'S.No. | Tank Quantl_t-y_ ' Capacity | size in Meter | MOC Scope
I Bar Screen, Oil and | | | F\mmw
‘ Grease Chamber I PR | S SIS S—
2 | Collection 1 Lxisting
‘ Equalization tank. | '
Existing Septic tank | I | _
3 | Coagulation | M B SMEE
4 | Flocculation T M | ] SMEE
5| Tube Setling | P B . |sMEE
6 Polishing Tanks 1 [2M ] | | SMEE
7 | Sludge Drying Bed 1 ' Bricks  Lxisting
. ] 1 l | masomry 1
8 Piping from ETP Tank | | | | “pvc " Existing
1o STP | | o | i

9 | Platforms |
| Foundation,

| 6X5M? | Fee | Existing

7. OTHER ELECTRICAL COMPONENTS

These are used of standard company make of adequate capacity as per the
requirement. As the E.T.P is designed tor its 20 hrs. continuous operation,
each electrical component is used with additional stand by umt to operate

on alternate basis.

8. SLUDGE HANDLING
Sludge collected from the Filter Press should be sun dried and collected in

the bags sealed and disposed of as per applicable Bio medical waste rule

guidelines.

9. SUMMARY OF TREATMENT PROCESS UNITS AND THEIR
TECHNICAL ADEQUACY

The treatment process units are described above are summarized and
presented in table above. The table shows the status of the equipment and

process units in terms of their adequacy for the treatment of the sewage.
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The table also indicates that the process units are technically adequate for
the operation of the Effluent- Treatment Plant giving a consistent

operational result.

CONCLUSION

It is obvious from the detail described above, the LTP seems adequate as
well as efticient to treat 10 KLD sewage water (for 20 hours operation/
day) To meet the regulatory requirements of Central & State Pollution
Control Board. The different sub-units of the ET.P. are of adequate
capacity to treat the 10 KL sewage effluent generated per day. The unit 1s
advised to manage the sludge as per applicable rules. In addition, the unit
is advised to maintain daily logbook for quantifying the actual daily

discharge.

TC
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Technical Report of 100 KLD
(MBBR Based) Sewage Treatment Plant
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C-430, Sector-19, Rohini,
New Delhi - 110 085.
Tel: +91-6811061590, 011-41101442
Email: smenvo@gmail.com

TC




228
19

1. INTRODUCTION

UJALA CYGNUS CENTRAL HOSPITAL Kaladhungi Road, near Gas Godam, Tiraha,
Kusumkhera, Haldwani, Uttarakhand 263139 is going to installed a Sewage treatment
Plant of capacity 100 KLD at their hospital for the treatment of effluent generates from
various section of the hospital. Based on the observation and assessment a technical
assessment report is prepared.

This report describes various aspects related to techmecal adequacy of the Effluent cum
Sewage treatment Plant of capacity 100 KLD. The technical assessment includes the
quantification of wastewater, preparation of STP layout and dimensioning of different
components of S.T.P.

2. SOURCES OF WASTEWATER

UJALA CYGNUS CENTRAL HOSPITAL Kaladhungi Road, near Gas Godam, Tiraha,
Kusumkhera, Haldwani, Uttarakhand 263 139 has installed a Sewage treatment Plant of
capacity 100 KLD at to treat the sewage/wastewater generated from different sections of
the Hospital before finally discharging it into the sewage or reuse.

The various sources from where wastewater is being generated 1s identified as: Operation
Theater, Path. Lab, Kitchen. Toilets and bathrooms.

Total sewage generation from the premises 1s around 100 KLD. Therefore, the present
S.T.P has been designed tor the treatment of total 100 KI.D capacity. The treated water 1s
used in horticulture, flushing, cooling towers ctc. and partially discharged into sewer line

The mawmn parameters 1dentified in the wastewater as pollutant load are BOD and
suspended solids.

3. DESIGN BASIS OF SEWAGE TREATMENT PLANT

The characteristics of sewage considered for designing is given below in-table:

S.NO] Parameter T. Unit Raw effluent ‘ Treated Water
| | | DesignFlow | M3day | 100 | 90
2 | AverageFlow | M3hr | S ’ 4.5

Characteristics of Sewage

E S.NO} Parameter Unit | Raw effluent : Treated Effluent UF Water
‘ g | ; S| B - | after Filtration | Treatment
| LB® | 6-8 | 559 | 78
2. CcoD mg/l | 100-600 | Lessthan 100 | Less than20
| 3]Tss Cmgl | 150250 Lessthan 50 Less than 10
4 OIL&GEASE| mgl ' — 20-30 - Lessthan 10 Lq_L_css than |

S/BODS | mgd | 150250 | Lessthan30 | Lessthan s
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4, SELECTION OF TREATMENT TECHNOLOGY:

The Hospital has a Sewage Treatment Plant for the total effluent/sewage streams
mentioned above. A detailed analysis of the control system has been made in order to
determine the effectiveness of the control system. The treatment unit virtually works on a
24-hour basis although the sewage discharges follow cycles with high peaks and low
troughs depending on the time of the day due to the fact of being mostly originating from
domestic activities.

The Effluent cum Sewage Treatment Plant has been designed and installed based on
combined treatment process involving primary, secondary and tertiary treatment. The
secondary and tertiary treatment section has been designed based on biological treatment
of organic matters operated on a continuous mode

Sewage treatment plant at above mentioned address 1s based on MBBR (Moving Bed)
Bioreactor Technology, which offers promuse of several advantages as follows.

Can be designed to any size to deal with larger flow and loads.

Fine bubble diffused aeration used generally reduces the encrgy requirements as
compared to surface aerators.

Modular design allows easy installation.

The tank does not need to be drained for access to the diffusers or media.

MBBR system takes higher shock loads without reducing the plant performance
because of large quantity of Biomass available in the reactor

MBBR supports low sludge generation, low Odor and low visual impact.

Solids Retention Time (SRT) of can vary based on influent flow without negative
process impact.

Less susceptible to upsets due to flow variations,

Reliable and consistent nitrification both in summer and winter operations.

. Low power consumption (nearly 40 — 50% less than conventional system).

. Very low skilled operations. control and mamtenance requirement.

. Trouble free opcrations even under difficult conditions.

. Low sludge production and hence reduced odor and toul.

. Lower concentration of residual suspended solids in treated water.

. Improved corrugated PVC fills media is designed to have significantly reduced

BOD load.

e
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Treatment Scheme of Sewage Treatment Plant
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Sewage Treatment Plant Process Flow Scheme (Capacity:100KLD)
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5. TREATMENT PLANT PROCESS UNITS

The Sewage treatment plant has been designed based on continuous flow
operation for the treatment of the sewage water The sewage treatment plant
consists of the following units:

I. Process Units

Screen Chamber

Oil & Grease Trap

Collection cum Equalization Tank
MBBR Reactor

Hopper Bottom Clarifier
Chlorine Contact Tank

Pressure Sand Filter

Activated Carbon Filter

Sludge Filter Unit

II. Mechanical Ancillary Units:
Raw Sewage Transfer Pump
Plant Room Drainage Pump
Air Blower

Aeration Crid

Fine Bubble Diffusers system
Bio Deck Media

Sludge Recirculation Pumps
Filter Feed Pumps

[rrigation Pump
Ultrafiltration

III.  Electrical & Electronics Ancillary Units:
Electrical Control Panel

PH Meter,

Flow Meter

4. TREATMENT SCHEME

* Bar Screen: Raw sewage from the source is received into the bar screen
chamber by gravity. Screen provided will remove all floating and big size

-1C
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matter such as plastics, polythene bags, glasses, stones etc; which may
otherwise choke the pipeline and pumps.

e O& G Trap : An Oil and Grease Trap also known as Grease Trap, Grease
Interceptor is a device used to trap oil, grease, food solids etc from the
wastewater before they enter into a sewer system. The Oil and Grease
Trap prevents the clogging of sewer by preventing the Oil, grease fats and
solids from entering the sewer.

e Collection-cum-Equalization Tank: Usually, sewage generation is more
during morning hours and evening hours. Visually no scwage s
generated during night hours. Any biological system needs constant feed
for bacteria to work efficiently. Hence, it is important to put an
equalization tank to collect the excess flow during peak hours and feed
sewage in lean hours. Provision of air grid is made for thoroughly mixing
of sewage to make it of homogenous quality and to keep the suspended
matter in suspension and to avoid septic condition.

o Transfer of Sewage: The sewage transfer pump of discharge rate 1.5
KL/hr is provided. The operation of the pump is controlled through level
controller. The sewage is transferred to MBBR tank.

* Moving Bed Bio Reactor Tank: The Bio Reactor is based on the Fluidized
Random Aerobic Reactor which combines the advantage of an Activated
Sludge Plant with the Random distribution systems such as Biofilters.
With capacities that could be as low as 1/10th of ASP and fractional power
consumption, such a reactor is ideal for the efficient removal of BOD and
organics from the wastewater.

The tanks are packed with RIGID PP-UV-sterilized Gas Fluted Media with
liquid random distribution wherein air diffusers are placed to uniformly
release air across the tanks.

Bacteria grow rapidly in the Bio-Pac unit under properly engineered conditions.
They consume organic chemical for their growth and remove them from the
wastewater. The bacteria convert chemical into biological cells, which under
proper growth conditions, form slims. The slims adhere to available surfaces and
accumulate into what we call random biological tilm or fixed film The high
surface area-to-volume ratio of the units allows for accumulation of substantial

e
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concentration of bacteria in the relatively small reactor units, Further, the
accumulated bacteria which provides high rates of removal or organic chemicals
are fixed in the system and do not need to be recycled back to the basin.

In the Bio Reactor system, the water is constantly flowing through rigid PVC
matrix to which the biological film attached. As the water flows past the
biological film, bacteria in the film absorb organic chemicals as well as oxygen,
nitrogen, phosphorus, and other trace nutrients required for their. growth.

As the bacteria grow on the matrix and as more chemicals are added to the unit,
the stationary biological film will continue to build in thickness. As the film
becomes thicker the depth of penetration by diffusion of the absorbed material
such as oxygen or other nutrients is not enough to reach the entire distance
through the slime of the plastic media. At some point, the film will become
sufficiently thick and portion of the film closest to the plastic media will not
receive any food or nutrient, particularly oxygen. The inner layer of the film
becomes anaerobic and the organisms lose their ability to adhere to the media
surface. The shear forces of the water and / or air bubbles flowing through the
matrix will ultimately become great enough to tear this portion of the biological
film loose from the media. This process is called sloughing. The solids which
slough from the media will flow out of the system with the effluents and are to
be removed from the water through clarification in a settling module. The
exposed portion of media surface will repeat the process of slime accumulation
and sloughing.

In actual operation of the Bio Reactor units, biological film will be in a state of
dynamic, continuous growth and sloughing. At any given time, portion of the
media are always at some point between forming a new film sloughing. the
biological film loose from the media. This process is called sloughing. The solids
which slough from the media will flow out of the system with the effluents and
are to be removed from the water through clarification in a settling module. The
exposed portion of media surface will repeat the process of slime accumulation
and sloughing. In actual operation of the Bio Reactor units, biological film will be
in a state of dynamic, continuous growth and sloughing. At any given time,
portion of the media are always at some point between forming a new film
sloughing.

1t
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* Working principal

The MBBR works on the same principle as the submerged fixed film process with
only one exception - the media is not fixed and floats around in the aeration tank.
The main advantage of this system over the submerged fixed film process is that
it prevents choking of the media. This also avoids sludge recirculation.
Compared to conventionai technologies the MBBR is compact, energy efficient
and user friendly. It also allows flexibility in design of the reactor tank.

o (larifier Tank: This unit 1s provided to remove the settleable solids
formed in MBBR tank. The unit is provided with a hopper bottom type
clarifier in which the mixed liguor from the SAFF tank overflows. The
sludge settles down and is continuously removed through sludge litting
pump. The clear water overflows into the chlorine contact tank.

e Sludge Tank: The sludge from the bottom of the clanfier is transferred to
techno bag in which fabric cloth filters are attached. The filtrate from here
is again sent back to the collection tank for its further treatment. The semi
dried sludge is then kept for solar drying. After solar drying sludge is
collected and stored separately for its further disposal/use as per
applicable guidelines.

* Polishing Tank: In polishing tank, chlorination is done by dosing Sodium
Hypochlorite solution 6-10% concentration for the dis-infection of
biologically treated sewage. The dis-infected treated sewage is then lifted
and fed to filtration unit. Filtration unit consists of pressure sand filter
followed by activated carbon filter for removal of residual suspended
particles.

e MGF &ACF: The treated water of Polishing Tank. Passes through Sand
filter and ACF is used as per requirement

¢ ULTRA FILTRATION
Ultrafiltration (UF) is a variety of membrane filtration in which foyces
such as pressure or concentration gradients lead to a separation through a
semipermeable membrane. Suspended solids and solutes of high
molecular weight are retained in the so-called retentate, while water and
low molecular weight solutes pass through the membrane in the
permeate (filtrate) This separation process is used in industry and

Pave a0 14 a/
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research for purifying and concentrating macromolecular (10°~10° Da)

solutions, especially protein solutions.

6. SPECIFICATIONS OF EQUIPMENTS

A-Electro-Mechanical Equipment

[7 S.no i Equipment | MOC | Speciﬁ_cation ' . Make | Quar_ltity
1 Bar Screen SS- Perforated screens of SMEE 1 SET
| 304 10 mm & 8 mm in
| suitable ss Frame with
! ! ; lifting arrangement
I . | _ I :
|2 W SITC Raw Sewage, | Cl SMYhr @1 Kg Flow Willo/Kirlosker 2(1w+ls)
| Transter Pump, Rate having CI casing :
i ' & shaft, Cl impeller
complete with all
accessories,
3 ' SITC Air Blower | CI 130MY/hr @Smmwg " Rootech/ Akash 2(1w+1s)
operated on 1200 rpm /EVEREST driven by
1440 Rpm ABB Motors
4 SITC Air Piping | GI | B Class/ schedule 40 | Zindal / Astral lot
IUPY
C
'S | SITCDiffusers | EPD | length 1000 mm Dia 63 | JAGER, ltaly lot
| M | mm grooved, wall '
| | thickness 2mm & Air
| | ! flow 8-9 M*
'6 | SITC MBBR "PVC | 350M’@M’(minimum | SDM /SASS /Equiv BE:
Media 60,000 pieces) with '
| | density
7 | SITC Tubedeck | PVC ‘Héxago}ml shSMEE | SDM/SASS sm
: Media | height 750 mm !
'8 | SITC Sludge Cl [ 5MYhr@lkg Self Willo/Kirlosker — 2(Iw+ls)
‘ | Recirculation Priming Non Clog |
' Pump
"9 | SITCFilter Feed | CI 10 M¥hr@2.5Kg Mono | Willo/Kirlosker C2(lwls)
Pump ' Block at 1400 Rpm |
10 'FRP | 5 M3/hr@ 12m3per M? | Pentair/TATA/Equivalen 1

i N _
SITC Activated
Carbon Filter

FRP Model

t
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"11 | Multi grade Sand | FRP |5 M3/hr@ 12m3per M*> | Pentair/TATA/Equivalen Y
| Filter
-} —_— =2 - ARt sl SR S P
14 | Plant Piping & UPV i Schedule 40 | Astral ; lot
Fittings C/GI | \ i
| | |
|16 | Chlorine Dosing PP | 0-6 LPH | SMEE with E Dose 1
System ' ; Pump
17 Electrical Panel | Details attached __ ~ Ess Tee Power 1
e | EE L | (EE T
18 Cable and Cable Copp 3 core 2mm thick | Poly cab lot
Tray er Armored copper |
PVC wire f
19 | Filter Press o 18x18x18 SMEE/HIGHTEK
20 Screw Pumpf - CI- IMY/Hr @ 30 meter | Roto /Equivalent’s ' 1
SS driven By 1 hp |
i | motors g
1 = 1 =y =
| 21 Electromagnetic MS 1-10 M3/Hr ’ E&E/ Ester/Energiser 1
Flow Meter '
22 [ Outlet Digital Flow | PVC © 1-10 M3/Hr E&E/ Ester/Energiser 1
T Meter
23 | PH meter 0-14 PH | I
; ; —
24 Pressure Gause, i ‘ 7
| Floty Valve To
Make System
Automatic ! !
25 Erecting & ] i )
Commissioning
26 _T?;ﬁ;pbrtﬂtfon ‘ i S = -
B Ultra Filtration System
| S.No _Equipment | Spécifications di_M"ake ' MOC __;_Quantity
| | Strainer | 100 Micron | SMEE |PVC | |
2 | UF Feed Pump 6 m3/hr{e,30m head Wilo SS 304 | 2
3 | Bag Filter 100 Micron SMEE T uPVC B
| | DuPont.
4 | UF Module 7TTm2 | Equivalent  PVDF
5 | Dosing Pump ' 0-6 LPH (@ 35m Head E Dose PP 1 3
6 | Dosing Tank | €V Chemical Tank 100 L | Sinlex | HDPE
¢

e
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7| UF Backwash Pump | 20 m3/hr@ 25m Head } Wilo [ss304 |
8 | Backwash MCF 05 Micron SMEE JuPvCe ]
l 9 | CIP Pump 10 m3/hr(@ 25m Head Wile |85 N
10 | CIP MCF | 05 Micron SMEE | UPVC
11| Interconnecting Pipeline | 25mm NB | Astral [ UPVC
12| Air Blower L 20m3/hr @ 06 m Head | Everest/Aksh | Cl
13 | UF CIP Tank | 500L Sintex | PVC
4| UFSkid | MSEP | SMEE [ MSEP.
.15 UF Control Panel Select SMEEL |
16 | UF Electrical cabling mm cable - : Poly Cabe —[ Copper
| 17 i Rota meter - 0-6 m3/hr Aster L -
j 18 | Pressure Guage 0-5 KG/em2 Aster
19| Solenoid Valves UFlow -
| | Differential Pressure Danfoss,
|20 | Switch | 0-4 Kgiem2 Equivalent ,

C. Skid Mounted MS FRP Tank

'Tank

S.No. ! Quantity Capacity 1 MOC & Specification
[ 1 MBBR Reaction Tank 2 2x1TM3=34 '__| 6 mm thick MS sheet mounted on basc
! | M | channel of 125 x 65 . with
f 3 No. stiffener size 100 x 50 middle and
‘ top(Coated with 2 mm FRP inner coat
[ ... . - | & epoxy outer side and
2 Tube Settler RE 10 M3 :
3 | Polishing /Chlorination | I [ 8m3
. Tank
4 " Filter water tank/UF Feed | | TIomM3 s
Tank
3 " UF water slorage tank | ﬁl() M3 o
' 6 " Ladder with handrail Lot i3 -

~walkway Plat Form

D. Existing MSFRP/ Civil Work

5. No. !' Tank | Quantity | capacity " Size in Meter ' MOC
[— — [ - . l
l Bar Screen, Ol & G| | 2M° | Existing
Chamber | '
| | -
2 | Collection, [ 20M° Existing

_L[i‘qualilatio_n tank |

T1C
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'3 | Sludge Holding
Tank
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‘|_F_,x-i-s.'ting
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| cc Ehslmg

4 LCC Plat form _ J
1 R - 1 EoScmter ey < = - |

7. OTHER ELECTRICAL COMPONENTS

These are used of standard company make of adequate capacity as per the
requirement. As the S T.P is designed for its 20 hrs. continuous operation,
each electrical component is used with additional stand by unit to operate

on alternate basis.

8. SLUDGE HANDLING
Sludge collected from the Filter Press should be sun dried and collected in

the bags sealed and disposed of as per applicable guidelines.

9. SUMMARY OF TREATMENT PROCESS UNITS AND THEIR
TECHNICAL ADEQUACY

The treatment process units are described above are summarized and
presented in table above. The table shows the status of the equipment and
process units in terms of their adequacy for the treatment of the sewage.
The table also indicates that the process units are technically adequate for
the operation of the Effluent-Sewage treatment plant giving a consistent

operational result.

10.  CONCLUSION

It 15 obvious from the detail described above, the STP seems adequate as

well as efficient to treat 100 KLD sewage water (for 20 hours operation/ day)

g i
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To meet the regulatory requirements of Central & State Pollution Control
Board. The different sub-units of the S.T.P. are of adequate capacity to treat
the 100 KL sewage effluent generated per day. The unit is advised to manage
the sludge as per applicable rules. [n addition, the unit is advised to maintain

daily logbook for quantifying the actual daily discharge.

—1c
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___NO,IDA TEST ING LABORATORIES LLP

TFST(?FRT]FK?YFF

| Issued To: M/s Ujala Cygnus Central Hospital ] Al_?le_p()r't»(_for(g_  WW-110226-016
Test Report of : Waste Water
' Address:  Kaladhungi Road, Near Gas Godam, | | Discipline : Pollution & Environment

| Tiraha, Kusumkhera, Haldwani Utt
263139

arakhand | Service Request No  : NTL/SRF/02/26-05
| Service Request Date : 09/02/2026

‘ Report Issue Date  : 16/02/2026

Sample Drawn On

Sample Received On

Sample Drawn By

Sample Description

Samplc Quantity/Packing detail
Weather Conditions

Analysis Duration

Sampling Procedure

SAMPLING & ANALYSIS DATA

10/02:2026
10/02:2026
NTL Representative
STP Qutlet
1 1t. Plastic Cane/Glass Bottle
Normal
11/02/2026 to 16/02/2026

NTL LAB/W-WATER/SOP-002

TEST RESULTS

S. No. | Parameter | Test Method i Results | Units | Limits as per
CPCB norms I

1. | pH@?25°C 1 sa3espan-iny | 7s2 [ - T 5.5-90
2 Total Suspended Solids at 105°C R 3()“7'3(“}’4[1 17y 100 7mg L] 1000

t, 3. Chemical Oxygen Demand (as Q2) | 1S:3025(Part-58) :__ 850 1 mgl 250.0

| 4. | Biological Oxygen Demand 1S:3025(Part-44) | 180 | mgl 30.0

| (for 3 daysat27=1°C) R | | 3

5. | Oil & grease 1S:3025(Pan-39) | BDL (<4.0) | myg 10.0

Remarks: Test parameters coning in under hmt, preseribe limits are given by \/10[ F/Central l’olluuun Control Board

*Remarks: BDL- Below Detecnon Limn

Notes:
I The results given above are related 10 the tested sample. as reccived & menuoned pammeters {he cusiomer asked for 1he ave testy anly
2 Responsibility of the Laborstory bs hmmed 1o the mvoiced amount only
3 This rest report will wot be generated again, either wholly or i part. without prior wntien permission of the boratory.

4. The test samples will be disposed off afler two weeks trom the date o ssue of Lest report. uniess watil specified by the customer

-
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DLCT1725514L2535K
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AT f <

in THE couRT oF Abadhione]  Goeen Ton Bupal (ﬁulﬂumﬂ 'Beﬂcln Nets D o iy

Suit/Appeal/Complaint/CWP MmA No -~ -] f_;] D004 JURISDICTION.
Inre:
Dee () C lﬂc\v‘c' I ‘elwl e Piff./Applt./Petitioner/Complainant
1
. VERSUS
W - . Defnt./Respondent/Accused

KNOW ALL to whom these present shall come that I/'We 22, Q@\ A No~\Y

: : on o lHald he above named do
hereby-appoint, Ay Mo, _éo-\v\ )

N~ FF Jovaouna Chin, Delta- loolM, Mab \o 4818 50000.3
mems, bm) )@;@n{),ﬂ&a«ﬂma-:'\cm c‘nw\ o
v Maniy 20 S.K. Roy ( Advocates)

54, Vinobapuri, Lajpat Nagar-Il, NewDglhi-110024. Ph. No- 9999357436, Mail id:-,
sanjayroy.adv@gmail.com & aiclindia@gmail.com

(herein after called the advocate/s) to be my/our Advocate in the above-noted case authorized him:- To act, appear and
plead in the above-noted case in this Court or in any other Court in which the same may be tried or heard and also in the appeilate
court including High Court subject to payment of fees separately for each court by me/ us.

To sign, file verify and present pleadings, appeals cross-objections or petitions for execute on review, revision, withdrawal,
compromise or other petitions or affidavits of other documents as may be deemed necessary or proper for the prosecution of the
said case in all its stages. Yy v

o~

To file and take back documents to admit and/or deny the documents of opposite party.

To withdraw or compromise the said case or submit to arbitration any differences or disputes that may
manner relating to the said case.

To take execution proceedings.

The deposit, draw and receive money, cheques, cash and grant receipts thereof and to do all other acts -
necessary to be done or the progress and in the course of the prosecution of the said case.

To appoint and instruct any other legal practitioner, authorizing him to exercise the power and authority hefeéy w.»\,':;..'.-;'..'.'.,aon the
Advocate whenever he may think fit to do so and to sign the Power of Attorney on our behalf.

And |/we the undersigned to hereby agree to ratify and confirm all acts done by the advocate or his substitute in the matter as
my/our own acts, as if done by me/us to all intents and purposes.

And l/we undertake that l/we or my/our duly authorized agent would appear in the Court on all hearings and will inform the
Advocate for appearance when the case is called.

And l/we undersigned to hereby agree not to hold the advocate or his substitute responsible for the result of the said case. The
adjournment costs whenever ordered by the Court shall be of the Advocate, which he shall receive and retain himself.

And l/we the undersigned do hereby agree that in the event of the whole or part of the fee agreed by me / us to be paid to the
advocates remaining unpaid he shall be entitied to withdraw from the prosecution of the said case until the same is paid up. The fee

seltled is only for the above case and above Court. [/we hereby agree that once the fee is paid. I/we will not be entitled to the
refund of the same in any case whatsoever.

IN WITNESS WHEREOF/I/we do hereunto set my/our hand to these presents the contents of which have been understood by
me/us on this day of 2026.

/ ) / » ML u: Abhrsheh
vocate l!’/’/"—j_, \/ |en$ . '
Advocat )‘)/{ > A’? %@i@ \ )2, Client
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M Gmail Mansi Bajaj <mansi.bajaj@mblegalassociates.com>
OA 75 of 2026 DEEP CHANDRA PANDE V. UTTARAKHAND POLLUTION CENTRAL
BOARD & ORS

1 message

Mansi Bajaj <mansi.bajaj@mblegalassociates.com> Wed, Apr 15, 2026 at 1:49 PM

To: haldwaninagarnigam@gmail.com, dm-nai-ua@nic.in, msukpcb@yahoo.com

Sir,
| am the concemned counsel for Respondent No.4 in the captioned matter, PFA the reply on behalf of Respondent No.4 in
the captioned matter. Kindly treat htis mail as advance service.

Regards,
Counsel for Respondent No.4

Mansi Bajaj,Adv.

LLB., LL.M., PGDM, PGDMLE, PGDIPR, Mediator
MB Associates

N-14B, FF, Jangpura Extension,

New Delhi-110014

www.mblegalassociates.com

Ph: 011-45704488

M: 9818000003
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